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                COURT NO. 01   

       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 

               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

  

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 

 

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

        WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE  

        MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 

   DISTURBANCE.  

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME. 

  

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 

        FROM A PUBLIC PLACE. 

NOTE 5:  COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE    

    THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN  

         PROGRESS ARE NOT DISRUPTED. 

NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES 

        SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF  

        COURT PROCEEDINGS. 

 

 

 

 

CLICK HERE TO JOIN VC 

 
 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9  
 
 

 

MEETING NO.  25125678824   

 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

Courtmasterdbone@gmail.com 

 

courtmaster253@gmail.com 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FOR ADMISSION 

26 CM APPL. 67444/2024 
CM APPL. 67445/2024 
REVIEW PET. 428/2024 
In W.P.(C)-1602/2019(Disposed off case) 
WITH W.P.(C) 1820/2019 

UNION OF INDIA AND ANR.  
V/s VIJAY PAL SINGH 
  

V S R KRISHNA, ANIL KUMAR 
TRIVEDI, A K TRIVEDI, 
BHAGVAN SWARUP SHUKLA 

 

 OTHER DETAILS OF ADVOCATES: 
V S R KRISHNA()(9910800508)(PETITIONER) 
A K 
TRIVEDI(ADVOCATEAKTRIVEDI@GMAIL.COM)(9810793387)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
BHAGVAN SWARUP 
SHUKLA(BSCGSC@GMAIL.COM)(9910483635)(PETITIONER) 

 

27 CM APPL. 69899/2024 
CM APPL. 69900/2024 
REVIEW PET. 450/2024 
In W.P.(C)-1820/2019(Disposed off case) 

UNION OF INDIA AND ANR.  
V/s SUNEEL KUMAR 
  

V S R KRISHNA, ANIL KUMAR 
TRIVEDI, A K TRIVEDI, 
BHAGVAN SWARUP SHUKLA 

 

 OTHER DETAILS OF ADVOCATES: 
V S R KRISHNA()(9910800508)(PETITIONER) 
A K TRIVEDI()(9810793387)(PETITIONER) 
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UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
BHAGVAN SWARUP 
SHUKLA(BSCGSC@GMAIL.COM)(9910483635)(PETITIONER) 

 

 

 

 

NOTE:CM APPL.19885/2025 SHALL BE TAKEN UP ALONGWITH LPA-220/2025  LISTED AT ITEM NO.2 
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COURT NO. 37  

   HON'BLE MR.JUSTICE VIBHU BAKHRU  

HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 

 

 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 

       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

 

CLICK HERE TO JOIN VC 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7  
 
   
 
 

cmmridulasharma.dhc@gov.in  

cmnegi93@gmail.com  
 

 

 

 

ITEM NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

3 CM APPL. 73255/2024 
REVIEW PET. 477/2024 
In LPA-199/2013(Disposed off 
case) 

MANAGEMENT OF ASHOK HOTEL (ITDC)  
V/s THEIR WORKMEN & ANR. 
  

AYUSHYA KUMAR, PRATIBHA 
KUMARI, HARIOM GAUTAM & V K 
SINHA, GAURAV GOYAL, VAIBHAV 
KALRA, KAWALJIT SINGH BHATIA, 
SUMITRA KUMARI CHOUDHARY 

 

 OTHER DETAILS OF ADVOCATES: 
A P DHAMIJA(APDHAMIJAADVOCATE@GMAIL.COM)(0)(PETITIONER) 
PRATIBHA SINHA(PRATIBHA.SINHA155@GMAIL.COM)(9711401792)(RESPONDENT) 
KAWALJIT SINGH 
BHATIA(KAWALJITBHATIAADV@GMAIL.COM)(9650183158)(PETITIONER) 
SUMITRA KUMARI 
CHOUDHARY(ADVSUMITRACHOUDHARY@GMAIL.COM)(8800556098)(PETITIONER) 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7
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COURT NO. 37  

DIVISION BENCH - II 

   HON'BLE MR. JUSTICE VIBHU BAKHRU 

     HON’BLE MR. JUSTICE TEJAS KARIA 

 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED,, PLEASE CONTACT, 

       MS.MRIDULA SHARMA(PH 9650908783) COURT MASTER TO HON’BLE MR.JUSTICE VIBHU BAKHRU] 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

CLICK HERE TO JOIN VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt7 
 
   
 

cmmridulasharma.dhc@gov.in  

 

harikishan.berwa@dhc.nic.in 
 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

37 W.P.(C)-4320/2025 
CM APPL. 19990/2025 
CM APPL. 19991/2025 

D. K. GUPTA (HUF)  
V/s NATIONAL FACELESS APPEAL 
CENTRE (NFAC), NEW DELHI & ORS. 
  

VIVEK INDER PAUL BANSAL  

 OTHER DETAILS OF ADVOCATES: 
VIVEK BANSAL(IPBLEGAL53@GMAIL.COM)(9999900064)(PETITIONER) 
INCOME 
TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

38 FAO(OS) (COMM)-53/2025 
CM APPL. 20089/2025 
CM APPL. 20090/2025 
CM APPL. 20091/2025 
CM APPL. 20092/2025 

M/S SPICEJET LIMITED  
V/s M/S TRAVEL2AGENT.COM & ORS. 
  

ROHIT KUMAR  

 OTHER DETAILS OF ADVOCATES:  

39 W.P.(C)-4339/2025 
CM APPL. 20067/2025 
CM APPL. 20068/2025 

M/S. ELCON IMPEX PRIVATE LTD   
V/s ASSISTANT COMMISSIONER OF INCOME 
TAX & ORS. 
  

NAGENDRA PRATAP SINGH  

 OTHER DETAILS OF ADVOCATES: 
N.P. SING & 
ASSOCIATES(NPSINGHANDASSOCIATES@GMAIL.COM)(8510005604)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.DCIT7.1@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX(DELHI.DCIT9.2@INCOMETAX.GOV.IN, 
DELHI.DCIT1.1@INCOMETAX.GOV.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 

40 W.P.(C)-2163/2016 M/S BELGRAVIA PROJECTS PVT. LTD.  
V/s THE REGISTRAR DRAT AND ORS 
  

NEERAJ KR. SINGH, R P AGARWAL 
AND CO, HARNARAYAN 

 

 OTHER DETAILS OF ADVOCATES: 
HARNARAYAN (ADV.HARKHATUMRA@GMAIL.COM)(9213181510)(PETITIONER) 

 

41 W.P.(C)-12107/2023 
CM APPL. 47534/2023 
WITH W.P.(C) 12108/2023 
W.P.(C) 12376/2023 
W.P.(C) 15221/2024 

DINESH JINDAL  
V/s ASSISTANT COMMISSIONER OF INCOME 
TAX, CENTRAL CIRCLE 20, DELHI & ORS. 
  

VED KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES:  
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VED JAIN(LITIGATION@VJALEGAL.COM)()(PETITIONER) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
INCOMETAX(CIT.JUDICIAL.DELHI@INCOMETAX.GOV.IN)()(RESPONDENT) 
INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT) 
INCOMETAX(DELHI.CIT.JUDICIAL@INCOMETAX.GOV.IN)()(RESPONDENT) 

42 W.P.(C)-12108/2023 
CM APPL. 47536/2023 

DINESH JINDAL  
V/s ASSISTANT COMMISSIONER OF INCOME 
TAX, CENTRAL CIRCLE 20, DELHI & ORS. 
  

VED KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
VED JAIN(LITIGATION@VJALEGAL.COM)()(PETITIONER) 
INCOMETAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT) 
INCOMETAX(CIT.JUDICIAL.DELHI@INCOMETAX.GOV.IN)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
INCOMETAX(DELHI.CIT.JUDICIAL@INCOMETAX.GOV.IN)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

43 W.P.(C)-12376/2023 
CM APPL. 48837/2023 

DINESH JINDAL  
V/s ASSISTANT COMMISSIONER OF INCOME 
TAX, CENTRAL CIRCLE 20, DELHI & ORS. 
  

VED KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
VED JAIN(LITIGATION@VJALEGAL.COM)(7327094333)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
DELHI.DCIT.CEN20@INCOMETAX.GOV.IN)()(RESPONDENT) 
INCOME TAX(CIT.JUDICIAL.DELHI@INCOMETAX.GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

44 W.P.(C)-15221/2024 
CM APPL. 63974/2024 

DINESH JINDAL  
V/s ASSISTANT COMMISSIONER OF INCOME 
TAX CENTRAL CIRCLE 20 DELHI & ORS. 
  

VED KUMAR JAIN  

 OTHER DETAILS OF ADVOCATES: 
VED JAIN(JAINVED@GMAIL.COM)(9312502333)(PETITIONER) 
VED JAIN(JAINVED@GMAIL.COM)(9312502333)(PETITIONER) 
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
CIT.JUDICIAL@DELHI@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
INCOME TAX(DELHI.ITO.HQ.PCCIT.NEAC@INCOMETAX.GOV.IN, 
DELHI.DCIT.CEN20@INCOMETAX.GOV.IN)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
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COURT NO. 42 

   HON’BLE MS. JUSTICE PRATHIBA M.SINGH  

                HON'BLE MR.JUSTICE NAVIN CHAWLA 

HON'BLE MR.JUSTICE C.HARI SHANKAR  

 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  

 

 
CLICK HERE FOR VC 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 

Meeting No. 1669 92 0249 

 

 

Join from a video conferencing system or application 

Dial: 

 

dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 

 

You can also dial 210.4.202.4 and enter your meeting number. 

 

Join by phone 

Access Code: 1669 92 0249 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

courtmaster@pmsingh.in   
rajesh.malhotra@dhc.nic.in 
cmpraveenkumar.dhc@gov.in 
 

 

NOTE: Counsels and Litigants may send their apperances through the following  

      link/form. This form shall be available during Court hearing days 

      from 09:00 A.M – 04:30 P.M.. 

 

      https://forms.gle/LszUZHy9YMBfTrAu7  

 

 

 

 

 

NOTE:CM APPL.19945/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-10363/2021  LISTED AT ITEM NO.1 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
mailto:courtmaster@pmsingh.in
mailto:courtmaster@pmsingh.in
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:cmpraveenkumar.dhc@gov.in
https://forms.gle/LszUZHy9YMBfTrAu7
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COURT NO. 42  

DIVISION BENCH- III 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 

   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 

 

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  

 

CLICK HERE FOR VC 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 

 

Meeting No. 1669 92 0249 

 

 

Join from a video conferencing system or application 

Dial: 

 

dhcvirtualcourt6@dhcvirtualcourt.webex.com 

 

 

You can also dial 210.4.202.4 and enter your meeting number. 

 

Join by phone 

Access Code: 1669 92 0249 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

courtmaster@pmsingh.in   
 

 

NOTE: Counsels and Litigants may send their apperances through the following  

      link/form. This form shall be available during Court hearing days 

      from 09:00 A.M – 04:30 P.M.. 

 

      https://forms.gle/LszUZHy9YMBfTrAu7  

 

 

 

                              

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

29 W.P.(C)-4322/2025 
CM APPL. 20020/2025 
CM APPL. 20021/2025 

RAKESH SEHGAL  
V/s SALES TAX OFFICER & ANR. 
  

NITIN KANWAR  

 OTHER DETAILS OF ADVOCATES: 
NITIN KANWAR(NITINKANWAR@GLOBALCA.IN)(9810387163)(PETITIONER) 
UNION OF INDIA, ANURAG, ASHOK ARYA(UOIDHC@GMAIL.COM, 
ANURAGDULAW@GMAIL.COM, 
ADV.ASHOKARYA@GMAIL.COM)(1123384193)(RESPONDENT) 
SUSHIL NARANG, BERIWAL LAWYER, SANTOSH KUMAR 
TRIPATHI(SUSHILNARANG@GMAIL.COM, BERIWAL.LAWYER@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

30 W.P.(C)-4323/2025 
CM APPL. 20023/2025 

GANESH TRADING COMPANY   
V/s SUPERINTENDENT RANGE 27 CENTRAL 
GST DIVISION & ANR. 
  

PULKIT VERMA  

 OTHER DETAILS OF ADVOCATES: 
PULKIT VERMA(PULKIT@ENURELEGAL.COM)(9716694879)(PETITIONER) 
CEXDEL, DELHI NORTH LEGAL(COMMR-CEXDEL1@NIC.IN, DELHINORTH-
LEGAL@GOV.IN)(0)(RESPONDENT) 

 

31 W.P.(C)-4324/2025 
CM APPL. 20027/2025 
CM APPL. 20028/2025 

SHIVNANDAN KUMAR BAJAJ   
V/s ADDITIONAL DIRECTOR GENERAL 
DIRECTORATE OF REVENUE INTELLIGENCE & 
ANR. 
  

SHIKHA SAPRA  

 OTHER DETAILS OF ADVOCATES: 
SHIKHA SAPRA(SHIKHASAPRA@GMAIL.COM)(9818055059)(PETITIONER) 
IGI LEGAL DELHI, CCGEN(IGILEGALDELHI@GMAIL.COM, CCGEN-

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6
mailto:courtmaster@pmsingh.in
mailto:courtmaster@pmsingh.in
https://forms.gle/LszUZHy9YMBfTrAu7
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DELHI@GOV.IN)(0)(RESPONDENT) 

32 W.P.(C)-4325/2025 
CM APPL. 20031/2025 
CM APPL. 20032/2025 

AMIT KUMAR GUPTA  
V/s UNION OF INDIA & ORS. 
  

PRIYADARSHI MANISH subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
PRIAYDARSHNI MANISH/ ANJALI J. 
MANISH(ADVPAM01@GMAIL.COM)(9212143535)(PETITIONER) 
CGST DELHI WEST, CEX DELHI, UNION OF 
INDIA(CGSTDELHIWESTLEGAL@GMAIL.COM, COMMR-CEXDEL1@NIC.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

33 W.P.(C)-4326/2025 
CM APPL. 20034/2025 
CM APPL. 20035/2025 

SARABJEET SINGH   
V/s THE COMMISSIONER OF SGST AND ANR 
  

CHANDRA DATT JOSHI  

 OTHER DETAILS OF ADVOCATES: 
CHANDRA DATT 
JOSHI(CDJOSHIIRSADVOCATE@GMAIL.COM)(9891921032)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

34 W.P.(C)-4327/2025 
CM APPL. 20037/2025 

SAJAD AHMED KAK   
V/s COMMISSIONER OF CUSTOMS NEW 
DELHI 
  

PRABJYOTI KAUR CHADHA  

 OTHER DETAILS OF ADVOCATES: 
D.S. CHADHA(PELICANC@YAHOO.CO.IN)(9958148182)(PETITIONER) 
IGI LEGAL DELHI, PANKAJ(IGILEGALDELHI@GMAIL.COM, 
PANKAJ.JUNGPURA@GMAIL.COM)(0)(RESPONDENT) 

 

35 W.P.(C)-4328/2025 
CM APPL. 20039/2025 

GUMAN MAL  
V/s COMMISSIONER OF CUSTOMS 
  

RAVI RATHORE  

 OTHER DETAILS OF ADVOCATES: 
RICHA KUMARI & 
ASSOCIATES(YADAVRICHA493@GMAIL.COM)(8766321884)(PETITIONER) 
IGI LEGAL DELHI, CCGEN(IGILEGALDELHI@GMAIL.COM, CCGEN-
DELHI@GOV.IN)(0)(RESPONDENT) 

 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

36 FAO(OS) (COMM)-54/2025 
CM APPL. 20097/2025 
CM APPL. 20098/2025 
CM APPL. 20099/2025 

UNION OF INDIA RAILWAY 
ADMINISTRATION  
V/s DISTRIBUTION LOGISTICS 
INFRASTRUCTURE PVT LTD 
  

VIJAY CHANDRA JOSHI  

 OTHER DETAILS OF ADVOCATES: 
VIJAY 
JOSHI(ADVOCATEVIJAYJOSHI@GMAIL.COM)(9873677817)(PETITIONER) 
VIVEK (VIVEK@DLINFRA.COM)(0)(RESPONDENT) 

 

37 W.P.(C)-4347/2025 
CM APPL. 20078/2025 
CM APPL. 20079/2025 

INFINITI RETAIL LIMITED  
V/s UNION OF INDIA & ORS. 
  

RAJAT MITTAL  

 OTHER DETAILS OF ADVOCATES: 
RAJAT MITTAL/ SUPRATEEK NEOGI (MSS LAW 
CHAMBERS)(RAJAT@MSSLAWCHAMBERS.IN)(9971933199)(PETITIONER) 
CGST DELHI WEST, UNION OF INDIA, GST 
DEL(CGSTDELHIWESTLEGAL@GMAIL.COM, UOIDHC@GMAIL.COM, 
COMMRAUDIT2-GSTDEL@GOV.IN)(1123384193)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 

38 W.P.(C)-10360/2022 
CM APPL. 9666/2025 

ALKA BOBAL  
V/s DELHI HIGH COURT THROUGH ITS 
REGISTRAR GENERAL 
  

TANYA AGARWAL, TANYA 
AGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
TANYA 
AGARWAL(TANYA.ADVOCATE@GMAIL.COM)(9205868644)(PETITIONER) 
ANKIT 
JAIN(CHAMBERSOFANKITJAIN@GMAIL.COM)(9810737362)(RESPONDENT) 
TANYA 
AGARWAL(TANYA.ADVOCATE@GMAIL.COM)(9205868644)(PETITIONER) 
RAAVI BRIBAL(RAAVIBIRBAL@GMAIL.COM)(0)(RESPONDENT) 
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COURT NO. 04  

                HON'BLE MR.JUSTICE NAVIN CHAWLA  

     HON'BLE MR.JUSTICE GIRISH KATHPALIA  

 

[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE SEND SMS OR WHATS APP 

       TO MR. RAJESH KUMAR MALHOTRA (PH: 8448937675) COURT MASTER AND MR. BHUPENDER KUMAR,ACM(PH: 8527360194) 

       TO HON’BLE MR. JUSTICE NAVIN CHAWLA.]    
 

 

[NOTE: MATTERS AS REAGARDS QUASHING OF FIR BASED ON SETTLEMENTS (IF NOT TAKEN UP IN THE PRE-LUNCH SESSION) WILL BE 

       TAKEN UP AT 2.30 P.M. (PRESENCE OF BOTH THE PARTIES IS MANDATORY.]           

 
        

 

 

Click below to join the VC: 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

rajesh.malhotra@dhc.nic.in  

manish.prasad@dhc.nic.in 

 

 

 

ITEM NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

1 CM APPL. 20106/2025 
CM APPL. 20107/2025 
REVIEW PET. 207/2025 
In W.P.(C)-7241/2020(Disposed 
off case) 

VIJAY KAUSHIK  
V/s COMMISSIONER OF POLICE 
  

SAAHILA LAMBA, ANKUR CHHIBBER  

 OTHER DETAILS OF ADVOCATES: 
SAAHILA LAMBA (SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
SAAHILA LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
MS. AVNISH 
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 
MS. AVNISH 
AHLAWAT(AVNISHAHLAWAT@YAHOO.COM)(9810134741)(RESPONDENT) 

 

 

 

 

 

 

 

 

 

 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:manish.prasad@dhc.nic.in
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                COURT NO. 04 
       DIVISION BENCH-IV 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 

       HON’BLE MS.JUSTICE RENU BHATNAGAR 

 

 

Click below to join the VC: 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

rajesh.malhotra@dhc.nic.in  

 

dhc.court2102@gmail.com 

 

 

 

All counsels are requested to send their appearance through this form. 

 

https://forms.gle/k1o4ruPqPt5hgFQJ9 

 

This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  

Counsels are requested to fill this form only once. 

The first submission shall be treated as final. 

 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

72 EFA(OS)-3/2025 
CM APPL. 20000/2025 

DISCOVERY DRILLING PTE 
LIMITED  
V/s PARMOD KUMAR & 
ANR. 
  

KARAN GUPTA  

 OTHER DETAILS OF ADVOCATES:  

73 MAT.APP.(F.C.)-132/2025 
CM APPL. 19994/2025 
CM APPL. 19995/2025 

SMT DIXITA GHAI  
V/s SHRI HARSHUL GHAI 
  

KOPLIN KAUR 
KANDHARI 

 

 OTHER DETAILS OF ADVOCATES:  

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

74 MAT.APP.(F.C.)-133/2025 
CM APPL. 19385/2025 
CM APPL. 19386/2025 
CM APPL. 19387/2025 

VINOD KUMAR  
V/s SUMAN SINGH & ANR. 
  

ARCHNA GAUR  

 OTHER DETAILS OF ADVOCATES:  

75 RFA(COMM)-183/2025 
CM APPL. 18984/2025 
CM APPL. 18985/2025 
CM APPL. 18986/2025 
WITH RFA(COMM) 184/2025 

UTTAR PRADESH RAJKIYA NIRMAN 
NIGAM LTD.  
V/s M/S NEW S.S. ENTERPRISES & ANR. 
  

RAJESH PATHAK  

 OTHER DETAILS OF ADVOCATES: 
RAJESH 
PATHAK(PATHAKADVOCATE@GMAIL.COM)(9313347911)(PETITIONER) 
MS BASAIDARAPUR(MS-
BASAIDARAPUR.DL@ESIC.NIC.IN)(0)(RESPONDENT) 

 

https://delhihighcourt.webex.com/join/dhcecourtvc5
mailto:cmrajeshmalhotra@dhc.nic.in
mailto:dhc.court2102@gmail.com
https://forms.gle/k1o4ruPqPt5hgFQJ9
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NETRAPAL (ADV.NPS80@GMAIL.COM)(0)(RESPONDENT) 

76 RFA(COMM)-192/2025 
CM APPL. 20093/2025 
CM APPL. 20094/2025 
CM APPL. 20095/2025 
CM APPL. 20096/2025 

M/S POLY PRIME TRADING COMPANY 
THROUGH ITS PARTNERS & ORS.  
V/s VIKAS MANDA SOLE PROPRIETOR OF 
M/S VM DISTRIBUTOR 
  

ANSHUM JAIN  

 OTHER DETAILS OF ADVOCATES:  

77 W.P.(C)-4340/2025 
CM APPL. 20069/2025 
CM APPL. 20070/2025 

STAFF SELECTION COMMISSION & ANR.  
V/s BHAVNA 
  

SAUMYA TANDON subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
SAUMYA 
TANDON(ADV.TANDONSAUMYA@GMAIL.COM)(9810907029)(PETITIONER) 
SAUMYA 
TANDON(ADV.TANDONSAUMYA@GMAIL.COM)(9810907029)(PETITIONER) 
AJESH LUTHRA(AJESHLUTHRA@REDIFFMAIL.COM)(0)(RESPONDENT) 
AJESH LUTHRA(AJESHLUTHRA@REDIFFMAIL.COM)(0)(RESPONDENT) 
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                    COURT NO. 05  

                    DIVISION BENCH-V 

                HON'BLE MR.JUSTICE C.HARI SHANKAR  

       HON’BLE MR.JUSTICE AJAY DIGPAUL 

 

 

 

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.   The compilations should be     

         

        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    

        marked or highlighted. 

 

 

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 

 

 

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  

 

 

NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  

 

 

NOTE 6:  Pass Over matters in the Supplementary list would be called out before the Advance list is taken up. 

 

NOTE 7:  Presence of Advocates/parties who appear virtually would not be marked if their camera is switched off. 

 

 

 

To join hearing please click the link given below:- 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 

 

 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmpraveenkumar.dhc@gov.in 

 

vikram.224@dhc.nic.in 

 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

32 W.P.(C)-4333/2025 
CM APPL. 20055/2025 
CM APPL. 20056/2025 

UNION OF INDIA AND ORS.  
V/s LT COL BRIJESH KUMAR SINGH (RETD) 
  

SANDEEP MISHRA  

 OTHER DETAILS OF ADVOCATES: 
SUBHASH 
TANWAR(SUBHASHTANWARCGSCDHC@GMAIL.COM)(9810207782)(PETITIONER) 
BRIJESH KUMAR(YADAV3949@YAHOO.COM)(0)(RESPONDENT) 

 

 

 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES INVOLVING DIFFERENTLY-ABLED PERSONS 

33 W.P.(C)-4350/2025 KALU RAM  
V/s UNION OF INDIA & ORS. 
  

ABHAY KUMAR BHARGAVA  

 OTHER DETAILS OF ADVOCATES: 
ABHAY KUMAR 
BHARGAVA(ADVOCATEABHAYBHARGAVA@GMAIL.COM)(9015543437)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

FRESH MATTERS & APPLICATIONS 

34 RFA(COMM)-193/2025 
CM APPL. 20100/2025 
CM APPL. 20101/2025 
CM APPL. 20102/2025 

M/S TRIMLINE COMPUTERS & ANR.  
V/s M/S ELNOVA PVT LTD 
  

HEM KUMAR  

 OTHER DETAILS OF ADVOCATES: 
HEM KUMAR(HEMKUMAR494@GMAIL.COM)(9868578517)(PETITIONER) 
RAJEEV NAYAN(RAJEEVNAYAN1.ADV@GMAIL.COM)(0)(RESPONDENT) 

 

mailto:vikram.224@dhc.nic.in
mailto:cmpraveenkumar.dhc@gov.in
mailto:vikram.224@dhc.nic.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19
mailto:cmpraveenkumar.dhc@gov.in
mailto:vikram.224@dhc.nic.in


04.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 

 

13 

 

35 W.P.(C)-4341/2025 
CM APPL. 20071/2025 

SONBIR SINGH AND ORS  
V/s UNION OF INDIA AND ANR 
  

NIRAJ KUMAR subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
RAJAT ARORA/ NIRAJ 
KUMAR(RAJAT132NOIDA@YAHOO.CO.IN)(9810176964)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

36 W.P.(C)-4342/2025 MONU KUMAR AND ORS.  
V/s UNION OF INDIA AND ORS. 
  

SAAHILA LAMBA  

 OTHER DETAILS OF ADVOCATES: 
SAAHILA KAUR LAMBA(SAAHILALAMBA@GMAIL.COM)(9818153010)(PETITIONER) 
UNION OF INDIA, NCRB, FORENSIC DELHI(UOIDHC@GMAIL.COM, 
DCT@NCRB.NIC.IN, FORENSICDELHI@GMAIL.COM)(1123384193)(RESPONDENT) 

 

37 W.P.(C)-4343/2025 
CM APPL. 20072/2025 

EX HAV (GD) JAG MOHAN  
V/s  UNION OF INDIA & ORS. 
  

PALLAVI AWASTHI  

 OTHER DETAILS OF ADVOCATES: 
PALLAVI AWASTHI(PALLAVI17AWASTHI@GMAIL.COM)(9717359636)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

38 W.P.(C)-4344/2025 
CM APPL. 20073/2025 
CM APPL. 20074/2025 
CM APPL. 20075/2025 

UNION OF INDIA & ORS.  
V/s EX HAV HARPAL SINGH DSC 
  

NIRVIKAR VERMA  

 OTHER DETAILS OF ADVOCATES: 
NIRVIKAR VERMA(VERMANIRVI@GMAIL.COM)(8799786887)(PETITIONER) 
RAMNIWAS BANSAL(RNBANSAL654@GMAIL.COM)(0)(RESPONDENT) 

 

39 W.P.(C)-4345/2025 
CM APPL. 20076/2025 

SUDHANSHU AND ORS   
V/s UNION OF INDIA AND ANR 
  

NIRAJ KUMAR  

 OTHER DETAILS OF ADVOCATES: 
RAJAT ARORA/ NIRAJ KUMAR FOR JAGAT ARORA AND 
ASSOCIATES(RAJAT132NOIDA@YAHOO.CO.IN)(9810176964)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

40 W.P.(C)-4346/2025 
CM APPL. 20077/2025 

RAHUL KUMAR & ANR.  
V/s UNION OF INDIA & ANR. 
  

MANDEEP BAISALA  

 OTHER DETAILS OF ADVOCATES: 
MANDEEP BAISALA(MANDEEPBAISALA@GMAIL.COM)(8800817611)(PETITIONER) 
UNION OF INDIA, CISF(UOIDHC@GMAIL.COM, DG@CISF.GOV.IN, RTC-
BARWAHA@CISF.GOV.IN)(1123384193)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 

41 FAO(OS) (COMM)-97/2016 VIDEOCON TELECOMMUNICATIONS LIMITED  
V/s TOWER VISION INDIA PRIVATE LIMITED 
  

SANDEEP S LADDA & 
YASHVARDHAN, RAKSHIT AKSHAY 
JHA, SMARIKA SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAKSHIT AKSHAY 
JHA(RAKSHITAKSHAYJHA@GMAIL.COM)(8961700007)(PETITIONER) 
SMARIKA SINGH(SMARIKA.SINGH@AMSSHARDUL.COM)(9717098075)(PETITIONER) 

 

42 FAO(OS) (COMM)-98/2016 VIDEOCON TELECOMMUNICATIONS LIMITED  
V/s VIOM NETWORK LIMITED 
  

SHIKHA SARIN AND NAKUL MOHTA, 
RAKSHIT AKSHAY JHA, SMARIKA 
SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
RAKSHIT AKSHAY 
JHA(RAKSHITAKSHAYJHA@GMAIL.COM)(8961700007)(PETITIONER) 
SMARIKA SINGH(SMARIKA.SINGH@AMSSHARDUL.COM)(9717098075)(PETITIONER) 

 

43 FAO(OS) (COMM)-99/2016 VIDEOCON TELECOMMUNICATIONS LIMITED  
V/s ATC TELECOM TOWER CORPORATION 
PRIVATE LTD 
  

SNDEEP S LADDA & SOUMIK 
GHOSAL, RAKSHIT AKSHAY JHA 

 

 OTHER DETAILS OF ADVOCATES: 
RAKSHIT AKSHAY 
JHA(RAKSHITAKSHAYJHA@GMAIL.COM)(8961700007)(PETITIONER) 

 

44 FAO(OS) (COMM)-100/2016 STATE BANK OF INDIA  
V/s VIOM NETWORKS LTD & ANR 
  

ANIL KUMAR SANGAL  

 OTHER DETAILS OF ADVOCATES:  

45 FAO(OS) (COMM)-101/2016 VIDEOCON TELECOMMUNICATIONS LTD  
V/s INDUS TOWERS LTD 
  

SHIKHA SARIN AND NAKUL MOHTA, 
RAKSHIT AKSHAY JHA, KOCHHAR & 
CO. 

 

 OTHER DETAILS OF ADVOCATES: 
RAKSHIT AKSHAY 
JHA(RAKSHITAKSHAYJHA@GMAIL.COM)(8961700007)(PETITIONER) 
()()(PETITIONER) 

 

46 FAO(OS) (COMM)-118/2016 
CM APPL. 42211/2016 
CM APPL. 8481/2019 

ARVIND BALI & ORS  
V/s VIOM NETWORK LIMITD 
  

SHIKHA SARIN AND NAKUL MOHTA, 
SANDEEP S LADDA 

 

 OTHER DETAILS OF ADVOCATES:  
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SANDEEP S LADDA()(9650057524)(PETITIONER) 

47 FAO(OS) (COMM)-119/2016 
CM APPL. 42225/2016 

STATE BANK OF INDIA  
V/s INDUS TOWERS LIMITED & ANR 
  

ANIL KUMAR SANGAL, KOCHHAR & 
CO. 

 

 OTHER DETAILS OF ADVOCATES: 
()()(RESPONDENT) 

 

48 FAO(OS) (COMM)-121/2016 STATE BANK OF INDIA  
V/s TOWER VISION INDIA PRIVATE LIMITED & 
ANR 
  

ANIL KUMAR SANGAL  

 OTHER DETAILS OF ADVOCATES:  

49 FAO(OS) (COMM)-144/2016 SUDHIR CHINTAMANI NILKANTH JATAR & 
ORS  
V/s TOWER VISION INDIA PRIVATE LIMITED 
  

SNDEEP S LADDA & YASHVARDHAN  

 OTHER DETAILS OF ADVOCATES:  

50 FAO(OS) (COMM)-145/2016 
CM APPL. 47101/2016 

SUDHIR CHINTAMANI NILKANTH JATAR & 
ORS.  
V/s INDUS TOWER LTD. 
  

SHIKHA SARIN & NAKUL MOHTA, 
KOCHHAR & CO. 

 

 OTHER DETAILS OF ADVOCATES: 
()()(RESPONDENT) 

 

51 FAO(OS) (COMM)-23/2017 VIDEOCON TELECOMMUNICATIONS LTD  
V/s BHARTI INFRATEL LIMITED 
  

SANDEEP S LADDA, YASHVARDHAN, 
PAWANJIT S BINDRA, RAKSHIT 
AKSHAY JHA 

 

 OTHER DETAILS OF ADVOCATES: 
RAKSHIT AKSHAY 
JHA(RAKSHITAKSHAYJHA@GMAIL.COM)(8961700007)(PETITIONER) 

 

FOR DIRECTIONS 

52 W.P.(C)-17739/2024 
CM APPL. 75491/2024 

PRATAP SINGH  
V/s THE COMMISSIONER, MCD 
  

ANKIT KUMAR, RAJAN TYAGI  

 OTHER DETAILS OF ADVOCATES: 
ANKIT KUMAR(INFO.ADV.ANKIT@GMAIL.COM)(8178180965)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
RAJAN TYAGI(RAJANTYAGI17@GMAIL.COM)(9958523388)(PETITIONER) 
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           COURT NO. 34  

                    DIVISION BENCH-VI 

                HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD  

       HON’BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 

 

 

 

NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE 

 DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. 

 ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED 

 TO THE COURT NOR BE ENTERTAINED.  

 

 

NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH  

      THEIR MOBILE NUMBERS.  

 

 

 

TO JOIN VC: 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc13   
 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

pankaj.shukla@dhc.nic.in  

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

42 RFA(COMM)-194/2025 
CM APPL. 20103/2025 
CM APPL. 20104/2025 
CM APPL. 20105/2025 

M/S SKYLARK CABLES AND CORDS PVT 
LTD  
V/s M/S ANU AUTOMOBILES 
  

DEEPAK GROVER  

 OTHER DETAILS OF ADVOCATES: 
DEEPAK 
GROVER(DEEPAKGROVER800@GMAIL.COM)(9654548464)(PETITIONER) 
ANUAUTO(ANUAUTO@REDIFFMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

NOTE:CM APPL.20045/2025 SHALL BE TAKEN UP ALONGWITH FAO(OS)(COMM)-45/2024  LISTED AT ITEM NO.41 

 

 

 

 

 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc13
mailto:cmpankajshukla@dhc.nic.in
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      COURT NO. 05 

               HON'BLE MR.JUSTICE C.HARI SHANKAR  

 

 

NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

        advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in]. The compilations should be     
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    

        marked or highlighted. 

 

 

Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 

 

 

Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] or an adjournment 
slip is filed a day in advance, specifying the ground of adjournment.  

 

NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  

 

NOTE 5: REGULAR MATTTERS WILL BE TAKEN UP AS SOON AS THE MISCELLANEOUS BOARD IS OVER.  

 

 

 

To join hearing please click the link given below:- 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 

 

 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmpraveenkumar.dhc@gov.in 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

33 CM APPL. 20019/2025 
REVIEW PET. 199/2025 
In W.P.(C)-4513/2023(Disposed off case) 

BHARAT COLLEGE DATIA & ANR.  
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR (AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NCTEINDHC(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 
AMITESH KUMAR (AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHHER 
EDUCATION(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 
NCTE DHC STANDING COUNSEL(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 

 

34 CM APPL. 20030/2025 
REVIEW PET. 205/2025 
In W.P.(C)-4806/2023(Disposed off case) 

UTTAR DINAJPUR PTTI & ANR.  
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHER 
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 

 

35 CM APPL. 20025/2025 
REVIEW PET. 202/2025 
In W.P.(C)-10014/2023(Disposed off case) 

SSM TEACHER TRAINING COLLEGE & 
ANR.  
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHER 
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NCTE DHC STANDING COUNSEL(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 

 

36 CM APPL. 20026/2025 
REVIEW PET. 203/2025 
In W.P.(C)-1300/2024(Disposed off case) 

MIRZA NOOR MAHAMMAD 
COLLEGE OF EDUCATION   
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHER 
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 

 

37 CM APPL. 20033/2025 
REVIEW PET. 206/2025 
In W.P.(C)-1328/2024(Disposed off case) 

SSM TEACHER TRAINING COLLEGE & 
ANR.  
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES:  

mailto:cmpraveenkumar.dhc@gov.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19
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AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHER 
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHER EDUCATION 
(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 

38 CM APPL. 20024/2025 
REVIEW PET. 201/2025 
In W.P.(C)-2218/2024(Disposed off case) 

VIDYASTHALI GIRLS TT COLLEGE & 
ANR.  
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NCTEINDHC(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NCTEINDHC(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 

 

39 CM APPL. 20018/2025 
REVIEW PET. 198/2025 
In W.P.(C)-2236/2024(Disposed off case) 

VIDYASTHALI GIRLS STC COLLEGE & 
ANR.  
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NCTEINDHC(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(981103415)(PETITIONER) 
NCTE DHC STANDING COUNSEL(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 

 

40 CM APPL. 20029/2025 
REVIEW PET. 204/2025 
In W.P.(C)-3326/2024(Disposed off case) 

NIRMAL TEACHER TRAINING 
COLLEGE & ANR.  
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHER 
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 

 

41 CM APPL. 20022/2025 
REVIEW PET. 200/2025 
In W.P.(C)-3449/2024(Disposed off case) 

DIVA COLLEGE OF EDUCATION & 
ANR.  
V/s NATIONAL COUNCIL FOR 
TEACHER EDUCATION & ANR. 
  

AMITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHER 
EDUCATION(NCTEINDHC@GMAIL.COM)()(RESPONDENT) 
AMITESH KUMAR(AMITESHKUMAR74@GMAIL.COM)(9811034115)(PETITIONER) 
NATIONAL COUNCIL FOR TEACHER EDUCATION 
(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 
NATIONAL COUNCIL FOR TEACHER EDUCATION 
(NCTEINDHC@GMAIL.COM)(0)(RESPONDENT) 

 

 
 

 

 

   COURT NO. 46 

       HON'BLE MS.JUSTICE JYOTI SINGH  

 

 

 

NOTE:”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF  

      SUPPLEMENTARY LIST.” 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

cmnijeshnair@gmail.com 

 

 
CLICK HERE TO JOIN VC 

 

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

6 W.P.(C)-1921/2019 
CM APPL. 8945/2019 
WITH W.P.(C) 1929/2019 
W.P.(C) 1947/2019 
W.P.(C) 2175/2019 

RAJAN KAPOOR (HUF) AND ORS.  
V/s NEW DELHI MUNICIPAL 
CORPORATION AND ORS. 
  

AADITYA VIJAYKUMAR  

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f
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 OTHER DETAILS OF ADVOCATES: 
AADITYA VIJAYKUMAR()(9711481910)(PETITIONER) 

 

7 W.P.(C)-1929/2019 
CM APPL. 8987/2019 

RELIANCE INDUSTRIES LTD.  
V/s DIRECTOR (E-BR) NEW DELHI 
MUNICIPAL COUNCIL AND ORS. 
  

R. S. PRABHU AND CO.  

 OTHER DETAILS OF ADVOCATES: 
R. S. PRABHU AND CO.()(8851382791)(PETITIONER) 

 

8 W.P.(C)-1947/2019 
CM APPL. 9074/2019 

C. J. INTERNATIONAL HOTELS 
LTD. AND ANR.  
V/s NEW DELHI MUNICIPAL 
COUNCIL AND ORS. 
  

SHIV SAPRA, ANANT 
GARG, KOCHHAR & CO. 

 

 OTHER DETAILS OF ADVOCATES: 
SHIV SAPRA()(9810525588)(PETITIONER) 
ANANT 
GARG(RKSINGH@CSPARTNERS.IN)(9899002683)(PETITIONER) 
()()(PETITIONER) 

 

9 W.P.(C)-2175/2019 
CM APPL. 10234/2019 

M/S CREATIVE INTRA LTD.  
V/s NEW DELHI MUNICIPAL 
COUNCIL AND ANR. 
  

JOSE ABRAHAM  

 OTHER DETAILS OF ADVOCATES: 
JOSE ABRAHAM()(9999728027)(PETITIONER) 
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       COURT NO. 43  

     HON'BLE MR. JUSTICE PRATEEK JALAN  

 

 

NOTE: “THE COUNSEL AND LITIGANTS ARE REQUESTED TO KEEP THE PDF PAGE NUMBERS OF THEIR RESPECTIVE CASES IN  

 

      ACCORDANCE WITH THE COURT FILE READY WITH THEM DURING THE HEARING/ARGUMENTS OF THEIR CASES FOR THE  

 

      CONVENIENCE OF THE  HON’BLE COURT AND SMOOTH FUNCTIONING OF THE COURT PROCEEDINGS.  

 

 

NOTE: “COUNSEL AND LITIGANTS WHO ARE APPEARING THROUGH VIDEO CONFERENCING MODE ARE REQUESTED TO ADHERE 

 TO VIDEO CONFERENCING RULES 2021.”  

 

 

NOTE:  “NO MENTIONING WILL BE ENTERTAINED UNLESS REPRESENTED EITHER BY ALL COUNSELS FOR THE PARTIES OR BY 

        ALL THE LITIGANTS AT THE TIME OF MENTIONING.” 

 

NOTE:   “PASSED–OVER  MATTERS OF THE SUPPLEMENTARY LIST WILL BE TAKEN UP IMMEDIATELY AFTER THE 

  

         SUPPLEMENTARY LIST, UNLESS SPECIFICALLY DIRECTED.” 

 

NOTE:   IN THE ADVANCE LIST, MATTERS WILL BE TAKEN UP IN THE FOLLOWING ORDER:-  

 

(a) “FRESH MATTERS AND APPLICATIONS; 

 

(b) “FOR ADMISSION” MATTERS; 

 

(c) MATTERS WHICH ARE MARKED AS “EXPEDITED MATTERS” OR “ SPECIALLY DIRECTED MATTERS”. 

 

(d) “ AFTER NOTICE MISCELLANEOUS MATTERS” WILL BE TAKEN UP CHRONOLOGICALLY.  

  

 

CLICK HERE FOR VC  

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3   

 
 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

sanjoyojha73@gmail.com  
 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

57 W.P.(C)-4310/2025 
CM APPL. 19969/2025 
CM APPL. 19970/2025 

SANDEEP KUMAR  
V/s UNION OF INDIA THROUGH ITS 
SECRETARY PETROLEUM AND NATURAL 
GAS NEW DELHI AND ORS 
  

DURGESH S. GUPTA SUB TO OFFICE OBJ. 

 
 

OTHER DETAILS OF ADVOCATES: 
GUPTA & GUPTA 
ASSOCIATES(ADV.DURGESHGUPTA@GMAIL.COM)(9811217093)(PETITIONER) 
DZU REPORTING, UNION OF INDIA(SIO.DZUREPORTING1@GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

58 W.P.(C)-9476/2015 
CM APPL. 20482/2023 
WITH W.P.(C) 3019/2016 

DR. ARVIND KUMAR & ORS  
V/s THE UNION OF INDIA & ORS 
  

VINEET CHAUDHARY, SHALVI 
SHUKLA, APOORV KURUP, 
AMARESH KUMAR JHA 

 

 OTHER DETAILS OF ADVOCATES:  

FRESH MATTERS & APPLICATIONS 

59 W.P.(C)-4336/2025 SANJAY GARG  SAURABH AGRAWAL subject to office objection 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt3
mailto:sanjoyojha73@gmail.com
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CM APPL. 20061/2025 
CM APPL. 20062/2025 
CM APPL. 20063/2025 

V/s UNION OF INDIA & ORS. 
  

 
 

OTHER DETAILS OF ADVOCATES: 
DKS ASSOCIATES(OFFICE@DKSASSOCIATES.IN)(9674323070)(PETITIONER) 
UNION OF INDIA, SHIOFF, ICAT(UOIDHC@GMAIL.COM, SHIOFF@NIC.IN, 
TEAM@ICAT.IN)(1123384193)(RESPONDENT) 

 

60 W.P.(C)-4337/2025 
CM APPL. 20064/2025 

MOHANLAL  
V/s GOVT OF NCT OF DELHI 
  

MOHAMMAD YUSUF  

 OTHER DETAILS OF ADVOCATES: 
MOHAMMAD 
YUSUF(MOHAMMEDYUSUF7632@GMAIL.COM)(9013048103)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

 

 

NOTE:CM APPL.19923/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-14721/2023  LISTED AT ITEM NO.41 

 

 

 

 

 

   COURT NO. 15   

   HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI  

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmvijaypal.dhc@gov.in  
 
CLICK HERE TO JOIN VC 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13 
      
               

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

79 CM APPL. 20042/2025 
In RC.REV.-15/2024 

LAXMI TYAGI  
V/s SUNITA GOEL 
  

SIDDHANT NATH  

 OTHER DETAILS OF ADVOCATES: 
SIDDHANT 
NATH(SIDDHANTADV.NATH@GMAIL.COM)(9910870397)(PETITIONER) 
SIDDHANT 
NATH(SIDDHANTADV.NATH@GMAIL.COM)(0)(PETITIONER) 
SC SINGHAL(SCSINGHAL@REDIFFMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

80 RFA-319/2025 
CM APPL. 20109/2025 
CM APPL. 20110/2025 
CM APPL. 20111/2025 
CM APPL. 20112/2025 
CM APPL. 20113/2025 

JAI BHAGWAN  
V/s ABDUL HAFIZ @ BABA SULEMANI 
  

SAURABH KANSAL  

 OTHER DETAILS OF ADVOCATES:  

CONNECTED MATTERS (ANMM) 

81 W.P.(C)-6669/2013 
CM APPL. 50975/2018 
WITH W.P.(C) 5435/2017 
W.P.(C) 10197/2017 
W.P.(C) 5662/2017 
W.P.(C) 1992/2019 

M.K. SAINI  
V/s INDRAPRASTHA POWER GEN. CO. LTD 
  

R.S. TOMAR, PREETI THAKUR  

 OTHER DETAILS OF ADVOCATES: 
R.S. TOMAR()(9811155359)(PETITIONER) 
PREETI THAKUR(PREETITHAKUR288@GMAIL.COM)(9268520673)(PETITIONER) 

 

82 W.P.(C)-10197/2017 
CM APPL. 41287/2019 
WITH W.P.(C) 1992/2019 

G. K. CHOUDAHRY  
V/s INDRAPRASTHA POWER GENERATION 
COMPANY LTD. 
  

A. K. VASHISHTHA, A K VASHISHTHA, 
PREETI THAKUR 

 

 OTHER DETAILS OF ADVOCATES:  

mailto:cmvijaypal.dhc@gov.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13
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A K VASHISHTHA()(9810008639)(PETITIONER) 
PREETI THAKUR(PREETITHAKUR288@GMAIL.COM)(9268520673)(RESPONDENT) 

83 W.P.(C)-5435/2017 
WITH W.P.(C) 5662/2017 
W.P.(C) 10197/2017 

H.C. PANDEY  
V/s INDRAPRASTHA POWER GENERATION CO. 
LTD. 
  

RAVINDER AGARWAL, PREETI 
THAKUR 

 

 OTHER DETAILS OF ADVOCATES: 
PREETI THAKUR(PREETITHAKUR288@GMAIL.COM)(9268520673)(RESPONDENT) 

 

84 W.P.(C)-5662/2017 PREM RAJ SINGH  
V/s INDRAPRASTHA POWER GENERATION CO. 
LTD. 
  

RAVINDER AGARWAL, PREETI 
THAKUR 

 

 OTHER DETAILS OF ADVOCATES: 
PREETI THAKUR(PREETITHAKUR288@GMAIL.COM)(9268520673)(PETITIONER) 

 

85 W.P.(C)-1992/2019 SHRI ARVIND KUMAR NAYAR  
V/s INDRAPRASTHA POWER GENERATION CO. 
LTD. AND ANR. 
  

R S TOMAR, GOVIND KUMAR  

 OTHER DETAILS OF ADVOCATES: 
R S TOMAR()(9811155359)(PETITIONER) 
GOVIND KUMAR(GOVINDKUMAR1444@GMAIL.COM)(9999871106)(RESPONDENT) 

 

CONNECTED MATTERS (ANMM) 

86 W.P.(C)-1087/2021 
CM APPL. 3029/2021 
CM APPL. 8042/2023 
CM APPL. 8047/2023 

A A2 BLOCK RESIDENTS WELFARE 
ASSOCIATION  
V/s SDMC & ORS. 
  

ANNIRUDH SHARMA, ANNIRUDH 
SHARMA, SHRIYA CHANDA, RAKESH 
KUMAR MITTAL, RISHAB RAJ JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
ANNIRUDH SHARMA(ANNIRUDH@ASHARMA.IN)(9999080715)(PETITIONER) 
SOUTH DELHI MUNICIPAL CORPORATION AND 
ORS(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
SHRIYA CHANDA(SHRIYA@ASHARMA.IN)(9873369728)(PETITIONER) 
INDUS TOWERS(ICARE@INDUSTOWERS.IN)()(RESPONDENT) 
SHRIYA CHANDA (SHRIYA@ASHARMA.IN)(9873369728)(PETITIONER) 
RAKESH KUMAR 
MITTAL(ADVRAKESHMITTAL@GMAIL.COM)(9999303080)(RESPONDENT) 
RISHAB RAJ JAIN(RISHABRAJJAIN@GMAIL.COM)(9811079695)(RESPONDENT) 

 

87 W.P.(C)-6218/2021 
CM APPL. 19709/2021 
WITH W.P.(C) 10596/2021 
W.P.(C) 11372/2021 
W.P.(C) 12079/2021 
W.P.(C) 12547/2021 

SHIVA KUMAR & ORS.  
V/s GOVERNMENT OF NCT OF DELHI & ORS. 
  

JOICY, VIKAS CHOPRA  

 OTHER DETAILS OF ADVOCATES: 
ANUPRADHA SINGH AND 
JOICY(ANUPRADHASINGH27@GMAIL.COM)(8448503772)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
MOHAMMAD 
MUQEEM(MOHAMMEDMUQEEM@GMAIL.COM)(9999864964)(RESPONDENT) 
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
VIKAS CHOPRA(VIKASCHOPRAADVOCATE@GMAIL.COM)(9212036118)(PETITIONER) 

 

88 W.P.(C)-10596/2021 
CM APPL. 32687/2021 
CM APPL. 11485/2025 
WITH W.P.(C) 11372/2021 

RESIDENT WELFARE ASSOCIATION POCKET- K 
AND   
V/s SOUTH DELHI MUNICIPAL CORPORATION 
& ORS. 
  

ABHISHEK BHARDWAJ, SANJEEV 
KUMAR SHARMA, RAKESH KUMAR 
MITTAL 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK 
BHARDWAJ(BHARDWAJ.ABHISHEK1990@GMAIL.COM)(9968955329)(PETITIONER) 
SANJEEV SAGAR(SANJIVSAGAR@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT) 
INDUS LAW ASSOCIATES(ICARE@INDUSTOWERS.COM)()(RESPONDENT) 
GIRIJA(GIRIJA.STANFORDATTORNEY@YAHOO.COM)()(RESPONDENT) 
SOUTH DELHI MUNICIPAL CORPORATION 
(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
SANJEEV K SHARMA(CONTACT@DSLAWOFFICES.IN, 
SANJEEV@DSLAWOFFICES.IN)(8826114343)(RESPONDENT) 
ABHISHEK BHARDWAJ(BHARDWAJ.ABHISHEK1990@GMAIL.COM)(0)(RESPONDENT) 
SANJEEV KUMAR 
SHARMA(SHARMA.ADV@GMAIL.COM)(8826114343)(RESPONDENT) 
RAKESH KUMAR 
MITTAL(ADVRAKESHMITTAL@GMAIL.COM)(9999303080)(RESPONDENT) 

 

89 W.P.(C)-11372/2021 
CM APPL. 35024/2021 
CM APPL. 11478/2025 

RESIDENT WELFARE ASSOCIATION C-II 
VASANTKUNJ NEW DELHI  
V/s GOVT OF NCT DELHI & ORS. 
  

AVDHESH KUMAR SINGH, SANJEEV 
KUMAR SHARMA, MANJUL BAJPAI 

 

 OTHER DETAILS OF ADVOCATES: 
ADVHESH KUMAR 
SINGH(AKSINGHADVOCATE@YMAIL.COM)(9910050625)(PETITIONER) 
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SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
PRAVEEN(ADOVCATENAZIRAPARVEEN@GMAIL.COM)()(RESPONDENT) 
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
SANJEEV K SHARMA(CONTACT@DSLAWOFFICES.IN, 
SANJEEV@DSLAWOFFICES.IN)(8826114343)(RESPONDENT) 
A K SINGH(AKSINGHADVOCATE@YMAIL.COM)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANJEEV KUMAR 
SHARMA(SHARMA.ADV@GMAIL.COM)(8826114343)(RESPONDENT) 
MANJUL BAJPAI(MANJULBAJPAI11@GMAIL.COM)(9811022299)(PETITIONER) 

90 W.P.(C)-12547/2021 
CM APPL. 39510/2021 

DB BLOCK RWA HARI NAGAR  
V/s SDMC & ORS. 
  

HIMANSHU KAUSHIK, HIMANSHU 
KAUSHIK 

 

 OTHER DETAILS OF ADVOCATES: 
KAUSHIK ASSOCIATES(KAUSHIKH1993@GMAIL.COM)(9582454185)(PETITIONER) 
INDUS 
TOWERS(COMPLICE.OFFICER@INDUSTOWERS.COM)(9868250806)(RESPONDENT) 
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT) 
DELHI 
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

91 W.P.(C)-7515/2021 
CM APPL. 23597/2021 

M BLOCK SAKET RESIDENTS WELFARE 
ASSOCIATION REGD.  
V/s SOUTH DELHI MUNICIPAL CORPORATION 
& ORS. 
  

KAPIL SAPRA & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES: 
M BLOCK SAKET RESIDENTS WELFARE ASSOCIATION 
REGD.(SSILWAL@KSALEGAL.COM)(9810534339)(RESPONDENT) 
KAPIL SAPRA AND ASSOCIATES(LIT@KSALEGAL.COM)()(PETITIONER) 
SOUTH DELHI MUNICIPAL CORPORATION, RENUMERATIVE PROJECT 
CELL(CLOSDMC@GMAIL.COM)()(PETITIONER) 
INDUS TOWERS LTD (RAJINDER.KUMAR@INDUSTOWERS.COM)()(PETITIONER) 
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(PETITIONER) 
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
RAJINDER KUMAR(RAJINDER.KUMAR@INDUSTOWERS.COM)()(RESPONDENT) 

 

92 W.P.(C)-9717/2021 
CM APPL. 29989/2021 
CM APPL. 20108/2025 

RAHUL HITESHI   
V/s COMMISSIONER SOUTH DELHI MUNICIPAL 
CORPORATION & ANR. 
  

JATIN KAPUR, JATIN KAPUR, SANJEEV 
BINDAL 

 

 OTHER DETAILS OF ADVOCATES: 
A AND M LEGAL(SHIKHAR@ANMLEGAL.IN)(9818616958)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SOUTH DELHI MUNICIPAL CORPORATION(COMMISSIONER-
SDMC@MCD.GOV.IN)(9717788732)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
SANJEEV BINDAL(SANJEEV.BINDAL@RKCA.NET)(0)(PETITIONER) 

 

93 W.P.(C)-11242/2021 
CM APPL. 34616/2021 
CM APPL. 40593/2021 
CM APPL. 48787/2023 

1. NAVJIWAN COOPERATIVE HOUSING 
BUILDING SOCIETY & ORS.  
V/s 1. SOUTH DELHI MUNICIPAL 
CORPORATION & ORS. 
  

ABHISHEK BHARDWAJ, ABHISHEK 
BHARDWAJ, VIBHOR GARG 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK BHARDWAJ(BHARDWAJ.ABHISHEK1990@GMAIL.COM)()(PETITIONER) 
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
SANJEEV SAGAR(SANJEEVSAGAR.ICARE@GMAIL.COM)()(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
ABHISHEK BHARDWAJ(BHARDWAJ.ABHISHEK1990@GMAIL.COM)()(PETITIONER) 
SOUTH DELHI MUNICIPAL CORPORATION(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
SANJEEV SAGAR(SANJEEVSAGAR.ICARE@GMAIL.COM)()(RESPONDENT) 
ABHISHEK 
BHARDWAJ(BHARDWAJ.ABHISHEK1990@GMAIL.COM)(9968955329)(PETITIONER) 
BHARAT GUPTA(BHARAT.GUPTA@RKCA.NET)()(RESPONDENT) 
CLO SDMC(CLOSDMC@GMAIL.COM)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 
VIBHOR GARG(VIBHOR@BAVLEGAL.IN)(9811352998)(PETITIONER) 

 

94 W.P.(C)-13425/2021 
CM APPL. 42330/2021 

JAN KALYAN SAMITI POCKET A SARITA VIHAR 
NEW DELHI  
V/s SOUTH DELHI MUNICIPAL CORPORATION 
& ORS. 
  

GAURAV BAHL  

 OTHER DETAILS OF ADVOCATES: 
GAURAV BAHL(BAHLG77@GMAIL.COM)(981132858)(PETITIONER) 
SDMC(CLOSDMC@GMAIL.COM)(9717788732)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
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NOTE:CM APPL.19900/2025 SHALL BE TAKEN UP ALONGWITH RFA-777/2023  LISTED AT ITEM NO.30 

 

 

 

 

 

 

   COURT NO. 30  

   HON'BLE  MR.JUSTICE SANJEEV NARULA 

 

NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 

    

       IS OVER.” 
 
 

[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 

         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            

 

 

Click below to join the VC: 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc9 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmnandansingh.dhc@gov.in       

 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

45 CRL.M.C.-2322/2025 
CRL.M.A. 10399/2025 
CRL.M.A. 10400/2025 

MAHESH AGGARWAL  
V/s STATE NCT OF DELHI 
  

MUDRAKSHI  

 OTHER DETAILS OF ADVOCATES: 
VISHAL MAAN (MAANLAWOFFICES@GMAIL.COM)(9899934315)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

46 CRL.M.A. 10419/2025 
In CRL.REV.P.-815/2019 

UMESH KUMAR  
V/s SHIKHA & ANR. 
  

SANDHYA GUPTA, ARUSH KHANNA  

 OTHER DETAILS OF ADVOCATES: 
SANDHYA GUPTA()(9810333257)(PETITIONER) 
PRAPTI ALLAGH(PRAPTI.ALLAGH@NUMENLAW.COM)()(PETITIONER) 
ARUSH KHANNA(ARUSH.KHANNA@NUMENLAW.COM)()(PETITIONER) 
MUSKAN 
MAHESHWARI(MUSKAN.MAHESHWARI@NUMENLAW.COM)()(PETITIONER) 
ROBIN(ADVOCATEROBIN@GMAIL.COM)()(RESPONDENT) 
ARUSH KHANNA (DELHI@NUMENLAW.COM)(9650077773)(PETITIONER) 
ROBIN (ADVOCATEROBIN@GMAIL.COM)(0)(RESPONDENT) 

 

47 CRL.M.A. 10416/2025 
CRL.M.A. 10417/2025 
In W.P.(CRL)-623/2025 
WITH W.P.(CRL) 684/2025 

SHASHI BHUSHAN  
V/s STATE OF NCT OF DELHI 
  

SARTHAK MAGGON  

 OTHER DETAILS OF ADVOCATES: 
SARTHAK MAGGON 
(SARTHAK.MAGGON@SMLAWOFFICES.IN)(7045654395)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SARTHAK 
MAGGON(SARTHAK.MAGGON@SMLAWOFFICES.IN)(7045654395)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(HARI NAGAR-490/1992) 
CRL.A. 130/2003 FILED BY SHASHI BHUSHAN @ 
BITTOO (DISPOSED ON : 2018-05-17 ) 
CRL.A. 999/2002 FILED BY JAGMOHAN @ JAGGAN 
(DISPOSED ON : 2018-05-17 ) 
CRL.A. 65/2003 FILED BY VIKRAM @ JOHANSKAR 
(DISPOSED ON : 2018-05-17 ) 
W.P.(CRL) 3255/2018 FILED BY SHASHI BHUSHAN 
(DISPOSED ON : 2018-12-12 ) 
W.P.(CRL) 759/2019 FILED BY SHASHI BHUSHAN 
(DISPOSED ON : 2019-04-16 ) 
W.P.(CRL) 640/2019 FILED BY SHASHI BHUSHAN 
(DISPOSED ON : 2019-02-28 ) 
W.P.(CRL) 126/2020 FILED BY SHASHI BHUSHAN 
(DISPOSED ON : 2020-01-31 ) 
W.P.(CRL) 1805/2023 FILED BY SHASHI BHUSHAN 
SHARMA (DISPOSED ON : 2023-06-30 ) 
W.P.(CRL) 2198/2023 FILED BY SHASHI BHUSAN 
SHAMRA (DISPOSED ON : 2023-08-17 ) 
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P.S.-FIR NO. :(HARI NAGAR-490/1992) 

48 CRL.M.A. 10401/2025 
CRL.M.A. 10402/2025 
In W.P.(CRL)-684/2025 

DINESH KUMAR  
V/s STATE OF NCT OF DELHI 
  

SARTHAK MAGGON  

 OTHER DETAILS OF ADVOCATES: 
SARTHAK 
MAGGON(SARTHAK.MAGGON@SMLAWOFFICES.IN)(7045654395)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
SARTHAK MAGGON (MAGOON@SMLAWOFIFCES.IN)(7045654395)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(VIVEK VIHAR-117/1996) 
CRL.A. 575/1999 FILED BY DINESH KUMAR @ 
DINESH (DISPOSED ON : 2014-07-18 ) 
W.P.(CRL) 8/2015 FILED BY DINESH KUMAR @ 
DINESH (DISPOSED ON : 2015-01-29 ) 
W.P.(CRL) 1608/2015 FILED BY DINESH KUMAR @ 
DINESH (DISPOSED ON : 2015-08-03 ) 
 
P.S.-FIR NO. :(VIVEK VIHAR-117/1996) 

49 CRL.M.A. 10411/2025 
In W.P.(CRL)-710/2025 

PARAMJIT KAUR KLER & ORS.  
V/s STATE OF NCT OF DELHI & ORS. 
  

ASHIM SHRIDHAR  

 OTHER DETAILS OF ADVOCATES: 
ASHIM SHRIDHAR (CHAMBERASHIMSHRIDHAR@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(MEHRAULI-209/2025) 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

50 W.P.(CRL)-3664/2023 
WITH W.P.(CRL) 1727/2024 

MEDHATITHI JHA & ANR.  
V/s STATE OF NCT OF DELHI & ANR. 
  

ROHIT PRIYA RANJAN, 
RAGHUVEER KAPUR 

 

 OTHER DETAILS OF ADVOCATES: 
MEDHATITHI(JHAMEDHATITHI@GMAIL.COM)()(PETITIONER) 
ROHIT P. RANJAN(THELAWASSOCIATES@GMAIL.COM)()(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
RAGHUVEER 
KAPUR(RAGHUVEERKAPUR@GMAIL.COM)(9899328630)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(GREATER KAILASH-302/2023) 
W.P.(CRL) 819/2024 FILED BY GAURAV SHARMA & 
ORS. (DISPOSED ON : 2024-05-20 ) 
W.P.(CRL) 1727/2024 FILED BY PLATINUM HOTELS AND 
RESTAURANTS LLP (D. OF HEARING : 2025-04-04 ) 
W.P.(CRL) 3706/2023 FILED BY M/S PLATINUM HOTELS 
AND RESTAURANTS LLP & ORS. (DISPOSED ON : 2024-
03-14 ) 
CRL.M.C. 16/2025 FILED BY KANWARJEET SINGH 
KOCHHAR (D. OF HEARING : 2025-08-05 ) 
W.P.(CRL) 553/2025 FILED BY GAURAV SHARMA (D. OF 
HEARING : 2025-04-24 ) 
 
P.S.-FIR NO. :(GREATER KAILASH-302/2023) 

51 W.P.(CRL)-1727/2024 PLATINUM HOTELS AND RESTAURANTS 
LLP  
V/s STATE OF NCT OF DELHI AND ANR. 
  

VIPUL LAMBA  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(GREATER KAILASH-302/2023) 
W.P.(CRL) 3664/2023 FILED BY MEDHATITHI JHA & 
ANR. (D. OF HEARING : 2025-04-04 ) 
W.P.(CRL) 819/2024 FILED BY GAURAV SHARMA & 
ORS. (DISPOSED ON : 2024-05-20 ) 
W.P.(CRL) 3706/2023 FILED BY M/S PLATINUM HOTELS 
AND RESTAURANTS LLP & ORS. (DISPOSED ON : 2024-
03-14 ) 
CRL.M.C. 16/2025 FILED BY KANWARJEET SINGH 
KOCHHAR (D. OF HEARING : 2025-08-05 ) 
W.P.(CRL) 553/2025 FILED BY GAURAV SHARMA (D. OF 
HEARING : 2025-04-24 ) 
 
P.S.-FIR NO. :(GREATER KAILASH-302/2023) 

 

 

NOTE: CRL.M.A. 10338/2025 SHALL BE TAKEN UP ALONGWITH CRL.A.-1174/2017 LISTED AT ITEM NO.13 
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   COURT NO. 07     

HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  

 

 

CLICK TO JOIN VC  

 

 https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14     

MEETING ID : 2528 229 8537  

 

NOTE : ALL COUNSEL FOR THE PARTIES,LITIGANTS AND IO ARE REQUESTED TO KEEP THEIR MIC ON MUTE MODE TILL THEIR   

             MATTER IS CALLED.  

 

 

NOTE: PLEASE GIVE APPEARANCE IN THE CHAT BOX OF VC AS FOLLOWS 

ITEM NO:-  

CASE NO:- 

NAME OF COUNSEL APPEARING FOR :- 

MOB. NO:- 

 

   

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

cmpankajgoel.dhc@gov.in  

 

 
    

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

25 LA.APP.-64/2025 
CM APPL. 20003/2025 
CM APPL. 20004/2025 
CM APPL. 20005/2025 
CM APPL. 20006/2025 

UNION OF INDIA  
V/s CHUNNI LAL & ANR. 
  

RAJNEESH KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR SHARMA 
(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(PETITIONER) 
MC VERMA (MCVERMA74@GMAIL.COM)(0)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

26 LA.APP.-65/2025 
CM APPL. 20010/2025 
CM APPL. 20011/2025 
CM APPL. 20012/2025 
CM APPL. 20013/2025 
CM APPL. 20014/2025 

MUNICIPAL CORPORATION OF 
DELHI  
V/s SH. KHAZAN SINGH 
(DECEASED) THROUGH LRS & ORS. 
  

TAJINDER VIRDI  

 OTHER DETAILS OF ADVOCATES: 
TAJINDER 
VIRDI(TAJVIRDI@GMAIL.COM)(9818834444)(PETITIONER) 
SUKHDA(SUKHDA.17@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
SANJAY 
KUMAR(PATHAKSANJAKUMAR@GMAIL.COM)(0)(RESPONDENT) 
CPWD(CPWD_DGW@NIC.IN)(0)(RESPONDENT) 

 

27 LA.APP.-66/2025 
CM APPL. 20015/2025 
CM APPL. 20016/2025 
CM APPL. 20017/2025 

UNION OF INDIA  
V/s SUBHASH CHAND & ANR. 
  

RAJNEESH KUMAR SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RAJNEESH KUMAR SHARMA 
(RAJNEESHSHARMA09@GMAIL.COM)(9810613470)(PETITIONER) 
MC VERMA (MCVERMA74@GMAIL.COM)(0)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

28 LA.APP.-67/2025 
CM APPL. 20084/2025 
CM APPL. 20085/2025 

MUNICIPAL CORPORATION OF 
DELHI  
V/s OM PRAKASH (DECEASED) 

TAJINDER VIRDI  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt14
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CM APPL. 20086/2025 
CM APPL. 20087/2025 
CM APPL. 20088/2025 

THR LRS & ORS. 
  

 OTHER DETAILS OF ADVOCATES: 
TAJINDER 
VIRDI(TAJVIRDI@GMAIL.COM)(9818834444)(PETITIONER) 
SUKHDA(SUKHDA.17@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(0)(RESPONDENT) 
SANJAY 
(PATHAKSANJAKUMAR@GMAIL.COM)(0)(RESPONDENT) 
CPWD(CPWD_DGW@NIC.IN)(0)(RESPONDENT) 

 

 

 

 

 

 

   COURT NO. 26  

                HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA 

 

 

NOTE:  IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN  

       ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN  

       ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.  

 

 

 

 

 

CLICK TO JOIN VC: 

 

MEETING LINK: https://delhihighcourt.webex.com/meet/dhcecourtvc1 

 

MEETING NUMBER: 2512 399 8226  

 

PASSWORD: 1234 

  

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

cmpankaj.dhc@gov.in 

  
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

60 CRL.M.A. 10406/2025(CM For 
Restoration) 
CRL.M.A. 10407/2025 
In CRL.L.P.-568/2019(Disposed off 
case) 

M/S INDERPAL SINGH BHALLA  
V/s ULTRAHOME CONSTRUCTION PRIVATE 
LIMITED & ORS. 
  

RISHI SOOD, SHASHANK SHARMA  

 OTHER DETAILS OF ADVOCATES: 
RISHI SOOD()(9650133112)(PETITIONER) 
VHS LEGAL (VINODKR_ADVOCATE@YAHOO.CO.IN)(9811859265)(PETITIONER) 
AMRAPA (INFO@AMRAPALIGROUPS.CO.IN)(0)(RESPONDENT) 

 

AFTER NOTICE MISC. MATTERS 

61 W.P.(CRL)-2956/2022 AASHEESH KUMAR PAANDEY  
V/s STATE & ANR. 
  

PINAKI RANJAN CHATTERJEE Listing Remarks: 
AT 10:30 A.M. 

 OTHER DETAILS OF ADVOCATES: 
PINAKI RANJAN 
CHATTERJI(PRCHATTERJIANDASSOCIATES@GMAIL.COM)(9810322985)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(KALKAJI-140/2021) 
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   COURT NO. 49   

   HON'BLE MR.JUSTICE DINESH KUMAR SHARMA  

 

 

NOTE:CM APPL.19405/2025 SHALL BE TAKEN UP ALONGWITH RFA-54/2010  LISTED AT ITEM NO.9 

NOTE:CM APPL.19413/2025 SHALL BE TAKEN UP ALONGWITH RFA-55/2010  LISTED AT ITEM NO.10 

 

 

 

                     COURT NO. 25  

                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   

 

 

 

CLICK HERE TO JOIN VC 

 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

 

cmbharatgulati.dhc@gov.in 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

79 CRL.M.A. 10427/2025 
CRL.M.A. 10428/2025 
In CRL.A.-1072/2024 
WITH CRL.REV.P. 1204/2024 

KAMAL @ SAMIR  
V/s STATE GOVT. OF NCT OF DELHI 
  

ARJUN MALIK (DHCLSC), ARJUN 
MALIK 

 

 OTHER DETAILS OF ADVOCATES: 
ANUSHKAA ARORA (MALIKADVOCATES05@GMAIL.COM)(0)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
B MALIK(BMALIKADVOCATES05@GMAIL.COM)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SAKET-550/2016) 
CRL.REV.P. 1204/2024 FILED BY KAMAL @ SAMIR 
(DISPOSED ON : 2025-03-21 ) 
 
P.S.-FIR NO. :(SAKET-550/2016) 

80 CRL.M.A. 10408/2025 
In CRL.REV.P.-321/2024 

SH RAM KUMAR SINGH  
V/s SH BINOD KUMAR & ANR. 
  

PRATIBHA KUMARI, PARAS MITHAL  

 OTHER DETAILS OF ADVOCATES: 
PRATIBHA SINHA (PRATIBHA.SINHA155@GMAIL.COM)(9711401792)(PETITIONER) 
PRATIBHA SINHA(PRATIBHA.SINHA155@GMAIL.COM)(9711401792)(PETITIONER) 
PARAS MITHAL (PARASMITHAL.LEGAL@GMAIL.COM)(9999785666)(PETITIONER) 
PRATIBHA (PRATIBHA.SINHA155@GMAIL.COM)(0)(RESPONDENT) 
PRATIBHA SINHA(PRATIBHA.SINHA155@GMAIL.COM)(9711401792)(PETITIONER) 
PRATIBHA SINHA (PRATIBHA.SINHA155@GMAIL.COM)(9711401792)(PETITIONER) 
PARAS MITHAL(PARASMITHAL.LEGAL@GMAIL.COM)(0)(RESPONDENT) 
PARASMITHAL (PARASMITHAL.LEGAL@GMAIL.COM)(0)(RESPONDENT) 
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                 COURT NO. 51  

                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 

 

 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 

 

NOTE: “ PASSOVERS OF THE SUPPLEMENTARY LIST SHALL BE TAKEN UP AT 02:15 P.M.  

. 

 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  

     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 

  DISTURBANCE.  

       

      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  

  

      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 

      FROM A PUBLIC PLACE.” 

 

NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  

 

 

 

CLICK HERE TO JOIN VC: 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1  

 

MEETING NO.  2512 822 1186. 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

bhupesh.kumar@dhc.nic.in  
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

52 CM APPL. 20038/2025 
In MAC.APP.-555/2018(Disposed off 
case) 

RELIANCE GENERAL INSURANCE CO LTD  
V/s HUKMI BAI & ORS 
  

AK SONI, NEERAJ KUMAR JHA  

 OTHER DETAILS OF ADVOCATES: 
AK SONI()(9811404055)(PETITIONER) 
ANIL KR CHUNDURU & NEERAJ()(9811090737)(PETITIONER) 
ASHWANI KUMAR(ASHWANIKUMAR@GMAIL.COM)(0)(RESPONDENT) 
NEERAJ KUMAR 
JHA(CHUNDURUANILADVOCATE@GMAIL.COM)(9811090737)(RESPONDENT) 

 

53 CM APPL. 20036/2025 
In MAC.APP.-935/2018(Disposed off 
case) 

IFFCO TOKIO GENERAL INSURANCE CO 
LTD  
V/s POOJA & ORS 
  

SUMAN BAGGA & ASSOCIATES, 
ANSHUMAN BAL, CORPORATE 
LEGAL PARTNERS, CORPRATE 
LEGAL PARTNERS 

 

 OTHER DETAILS OF ADVOCATES: 
SUMAN BAGGA & ASSOCIATES()(9810167439)(PETITIONER) 

 

54 CM APPL. 20007/2025(CM For 
Restoration) 
CM APPL. 20008/2025 
In W.P.(C)-6510/2021(Disposed off 
case) 

UNION OF INDIA  
V/s BALBIR SINGH & ANR. 
  

ANIL DABAS, VIKRANT NILESH 
GOYAL, RAJIV AGARWAL 

 

 OTHER DETAILS OF ADVOCATES: 
ANIL DABAS(ANILDABASDNB@GMAIL.COM)(9953877332)(PETITIONER) 
BALBIR 
SINGH(PRAKASHMAN038@GMAIL.COM)(9971058517)(RESPONDENT) 
THE DISTT COLLECTOR 
OFFICE(CENTRALADM@NIC.IN)(112384932)(RESPONDENT) 
VIKRANT N GOYAL(VNGOYAL@GMAIL.COM)(9953228888)(PETITIONER) 
RAJIV AGARWAL(RAJIVAGGL@YAHOO.COM)(9811142757)(RESPONDENT) 
VIKRANT NILESH 
GOYAL(V.N.GOYAL@GMAIL.COM)(9953228888)(PETITIONER) 
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55 W.P.(C)-4307/2025 
CM APPL. 19966/2025 
CM APPL. 19967/2025 

M/S RIDHA FASHION AND ANR   
V/s ROHIT SINGH AND ORS 
  

ANKUR MALIK SUB TO OFFICE OBJ. 

 
 

OTHER DETAILS OF ADVOCATES: 
ANKUR 
MALIK(ADVANKURMALIK01@GMAIL.COM)(9560219810)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, RAJESH 
KUMAR(STANDINGCOUNSELGNCTD@GMAIL.COM, 
RIDHAFASHIONACC@GMAIL.COM)(9868250806)(RESPONDENT) 
LABDLCS, SDM SAKET(LABDLCS.DELHI@GMAIL.COM, 
SDMSAKET@GMAIL.COM)(0)(RESPONDENT) 

 

 
   

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

56 C.R.P.-100/2025 
CM APPL. 20080/2025 
CM APPL. 20081/2025 
CM APPL. 20082/2025 

MANISHA DHAWAN  
V/s MOHAMMAD ALI 
  

ANURAG BINDAL  

 OTHER DETAILS OF ADVOCATES: 
R K 
BINDAL(ANURAGBINDAL@GMAIL.COM)(9999955947)(PETITIONER) 
R()(9990528184)(RESPONDENT) 

 

 

 

NOTE:CM APPL.19893/2025 SHALL BE TAKEN UP ALONGWITH MAC.APP.-25/2022  LISTED AT ITEM NO.17 

 

NOTE:CM APPL.19895/2025 SHALL BE TAKEN UP ALONGWITH MAC.APP.-17/2022  LISTED AT ITEM NO.16 

 

 

 

 

                      COURT NO. 48 

     HON'BLE MS. JUSTICE MINI PUSHKARNA 

 

 

NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

n.shubhankar@dhc.nic.in 

 

MEETING LINK 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

50 CM APPL. 19998/2025 
In W.P.(C)-3476/2025 

SATENDER KUMAR  
V/s MUNICIPAL CORPORATION OF DELHI 
& ORS. 
  

JAI PRAKASH SHARMA, KAMAL 
MEHTA, KAMAL MEHTA 

 

 OTHER DETAILS OF ADVOCATES: 
JAI PARKASH 
SHARMA(88JPSHARMA@GMAIL.COM)(9818346127)(PETITIONER) 
DDA, MCD(DDACHAMBERHC@DDA.ORG.IN, 
CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
KAMAL 
MEHTA(KAMAL_SMITA_1997@YAHOO.CO.IN)(9810475712)(RESPONDENT) 

 

51 W.P.(C)-4303/2025 
CM APPL. 19961/2025 

AAS MOHAMMED & ANR.  
V/s MUNICIPAL CORPORATION OF DELHI 
& ORS. 
  

MUJEEB AHMED  

 OTHER DETAILS OF ADVOCATES: 
MUJEEB AHMED (LEGALCELL21@GMAIL.COM)(9891310723)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, MUHAMMAD KK, 
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
ASIDELHICIRCLE@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
DWB, ZORIF LAW FIRM, DELHI POLICE(DWB_5028@HOTMAIL.COM, 
ZORIFLAWFIRM@GMAIL.COM, 
SHO.HNDIN@DELHIPOLICE.GOV.IN)(0)(RESPONDENT) 
DHC PROSECUTIONED, UNION OF INDIA, 
FARHAT(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM, 
UOIDHC@GMAIL.COM, 
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FARHAT2ADVOCATE@GMAIL.COM)(1123384193)(RESPONDENT) 
TUSHAR SANNU(ADV.TUSHARSANNU@GMAIL.COM)(0)(RESPONDENT) 

52 W.P.(C)-4308/2025 
CM APPL. 19968/2025 

INDUMATI  
V/s MCD & ORS. 
  

VAISHALI GOYAL subject to office objection 

 
 

OTHER DETAILS OF ADVOCATES: 
NITIN M. BHARTI & 
ASSOCIATES(GOYAL.VAISHALI18@GMAIL.COM)(9971484368)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DDA, 
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
DDACHAMBERHC@DDA.ORG.IN, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
RESPONDENT()(7533050505)(RESPONDENT) 
RESPONDENT()(8287101406)(RESPONDENT) 
RESPONDENT()(8800395427)(RESPONDENT) 
RESPONDENT()(9910702925)(RESPONDENT) 
RESPONDENT()(9910702925)(RESPONDENT) 

 

53 W.P.(C)-4311/2025 
CM APPL. 19971/2025 
CM APPL. 19972/2025 

MASHKOOR AHMAD  
V/s THE MUNCIPAL CORPORATION OF 
DELHI THROUGH ITS COMMISSIONER & 
ORS. 
  

ABDUL SATTAR subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
ABDUL SATTAR(ADVABDULSATTAR930@GMAIL.COM)(0)(PETITIONER) 
SANGEETA BHARTI(SANGEETABHARTI@GMAIL.COM)(0)(RESPONDENT) 
MCD, UNION OF INDIA, RISHAB(CLOMCDHQ@GMAIL.COM, 
UOIDHC@GMAIL.COM, 
RISHAB@RRJASSOCIATE.COM)(1123384193)(RESPONDENT) 

 

54 W.P.(C)-4312/2025 
CM APPL. 19975/2025 

MOHD ZUHAID ALAM   
V/s MUNICIPAL CORPORATION OF DELHI 
  

ISHAN SANGHI  

 OTHER DETAILS OF ADVOCATES: 
ISHAN SANGHI(ISHAN@SANGHI.CO)(9999712309)(PETITIONER) 
MCD(COMMISSIONER@MCD.NIC.IN, CLOMCDHQ@GMAIL.COM, 
CLOSDMC@GMAIL.COM)(0)(RESPONDENT) 
NDMC(CLO-NDMC@MCD.GOV.IN)(0)(RESPONDENT) 

 

55 W.P.(C)-4313/2025 
CM APPL. 19976/2025 
CM APPL. 19977/2025 

VINOD RATRA  
V/s MUNICIPAL CORPORATION OF DELHI 
THROUGH ITS COMMISSIONER & ANR. 
  

SIMARPAL SINGH SAWHNEY subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
SIMARPAL 
SINGH(OFFICE@GRSCHAMBERS.ORG)(9899436986)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, MCD, 
DIVCOM(STANDINGCOUNSELGNCTD@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM, DIVCOM@NIC.IN)(9868250806)(RESPONDENT) 

 

56 W.P.(C)-4318/2025 
CM APPL. 19986/2025 
CM APPL. 19987/2025 

MRS. AMIT KAUR ALIAS AMIT KAUR 
NARULA  
V/s THE STATE & ORS. 
  

RAJENDER KUMAR KOHLI subject to office objection 

 OTHER DETAILS OF ADVOCATES: 
K-LAW 
FIRM(RAJATKOHLIADVOCATE@GMAIL.COM)(9810213514)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, GNCTD, 
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
GNCTD.SCLA.SKP@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
SANJEEV SABHARWAL, UNION OF INDIA, MCD(SOLICITOR6@GMAIL.COM, 
UOIDHC@GMAIL.COM, 
COMMISSIONER@MCD.NIC.IN)(1123384193)(RESPONDENT) 
DHC PROSECUTIONED, MCD, 
DCNW(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM, 
MAYOR@MCD.NIC.IN, DCNW@NIC.IN)(0)(RESPONDENT) 
MP DHINGRA, ANITA CHAWLA, AMIT(MPDHINGRA.JMD@GMAIL.COM, 
ANITACHAWLA6427@GMAIL.COM, 
BARUTAANIL@GMAIL.COM)(0)(RESPONDENT) 
RESPONDENT()(9711108239)(RESPONDENT) 
RESPONDENT()(9811686258)(RESPONDENT) 
RESPONDENT()(9810179477)(RESPONDENT) 

 

57 W.P.(C)-4329/2025 
CM APPL. 20043/2025 
CM APPL. 20044/2025 

GUJARAT CO-OPERATIVE MILK 
MARKETING FEDERATION LIMITED  
V/s UNION OF INDIA & ORS. 
  

TAMIM QADRI  

 OTHER DETAILS OF ADVOCATES: 
TAMIM QADRI(TAMIMQ_3@YAHOO.CO.IN)(9899959499)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

58 W.P.(C)-4330/2025 
CM APPL. 20046/2025 

KAUSHAL KANTA  
V/s THE STATE (NCT OF DELHI) & ORS. 
  

AKHIL KUMAR subject to office objection 

 OTHER DETAILS OF ADVOCATES:  
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 AKHIL 
KUMAR(ADV.AKHILKUMAR@OUTLOOK.COM)(8076628321)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, SANGEETA BHARTI, 
MCD(STANDINGCOUNSELGNCTD@GMAIL.COM, 
SANGEETABHARTI@GMAIL.COM, 
CLOMCDHQ@GMAIL.COM)(9868250806)(RESPONDENT) 
MANISH SRIVASTAVA(MANSRI25@GMAIL.COM)(0)(RESPONDENT) 

59 W.P.(C)-4331/2025 
CM APPL. 20047/2025 
CM APPL. 20048/2025 

SATYA SHARMA  
V/s MUNICIPAL CORPORATION OF DELHI 
& ORS. 
  

SUMEET SINGH SHOKEEN  

 OTHER DETAILS OF ADVOCATES: 
POOJA SINGH(POOJADODRUHP@GMAIL.COM)(9560138852)(PETITIONER) 
DDA, MCD, UNION OF INDIA(DDACHAMBERHC@DDA.ORG.IN, 
CLOMCDHQ@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
R WAD(RWAD34@GMAIL.COM)(0)(RESPONDENT) 

 

60 W.P.(C)-4332/2025 
CM APPL. 20051/2025 

MS DGN SERVICES P LTD  
V/s MUNICIPAL CORPORATION OF DELHI 
  

SOAYIB QURESHI  

 OTHER DETAILS OF ADVOCATES: 
SOAYIB 
QURESHI(SOAYIB@PSLCHAMBERS.COM)(8800543987)(PETITIONER) 
MCD(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

 

NOTE:CM APPL.19932/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13458/2024  LISTED AT ITEM NO.35 

NOTE:CM APPL.19935/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-6106/2024  LISTED AT ITEM NO.27 

NOTE:CM APPL.19996, 19997/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-13856/2024  LISTED AT ITEM NO.23 
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                      COURT NO. 21   

     HON'BLE MR.JUSTICE VIKAS MAHAJAN 

 

 

 

NOTE:   SUPPLEMENTARY PASS OVER SHALL BE TAKEN UP IMMEDIATELY AFTER THE SUPPLEMENTARY LIST IS  OVER.  

 

 

NOTE:   PARTIES SHOULD BE READY WITH SHORT SYNOPSIS IN THE FINAL HEARING/DISPOSAL MATTERS.  

 

 

 

 

CLICK HERE TO JOIN VC 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

dhcanilkumar@gmail.com   
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

57 CM APPL. 20001/2025 
In W.P.(C)-2567/2025 

AGRASEN PARENTS ASSOCIATION  
V/s MAHARAJA AGRASEN MODEL SCHOOL 
AND ANR 
  

ANJANI KUMAR MISHRA  

 OTHER DETAILS OF ADVOCATES: 
ANJANI KUMAR 
MISHRA(ADV.ANJANIKUMARMISHRA@GMAIL.COM)(7838081461)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, AGRASEN 
SCHOOL(STANDINGCOUNSELGNCTD@GMAIL.COM, 
AGRASENSCHOOL1985@GMAIL.COM)(9868250806)(RESPONDENT) 
INDUS LAW(INDUSLAW77@GMAIL.COM)(0)(RESPONDENT) 
ANJANI KUMAR 
MISHRA(ADV.ANJANIKUMARMISHRA@GMAIL.COM)(7838081461)(PETITIONER) 
INDUSLAW(INDULAW77@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 
ANAJANI KUMAR MISHRA AND 
ADITYA(ADV.ANJANIKUMARMISHRA@GMAIL.COM)(7838081461)(PETITIONER) 
PRMOAD GUPTA(INDUSLAW77@GMAIL.COM, 
STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

58 W.P.(C)-4309/2025 MUHAMMAD YASIR REHMAN AND ANR.  
V/s DIRECTORATE OF EDUCATION AND ANR. 
  

MUJEEB UR REHMAN  

 OTHER DETAILS OF ADVOCATES: 
MUJEEB UR REHMAN(LEGALLORDS.IN@GMAIL.COM)(8826257565)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

59 W.P.(C)-4321/2025 
CM APPL. 19992/2025 

BHUMI THROUGH HER NEXT FRIEND 
/FATHER VEERAM AND ORS.  
V/s GOVT OF NCT OF DELHI AND ORS. 
  

YOGINDER SINGH CHOUDHARY  

 OTHER DETAILS OF ADVOCATES: 
YOGINDER SINGH 
CHOUDHARY(ADV.YOGINDERSINGH@GMAIL.COM)(9999735003)(PETITIONER) 
DDA, LV SEHGAL, BAL BHARATI(DDACHAMBERHC@DDA.ORG.IN, 
LVSEHGAL@BALBHARATI.ORG, BBPSGRH@BALBHARATI.ORG)(0)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

60 W.P.(C)-4334/2025 
CM APPL. 20057/2025 

ROSHNI GUPTA  
V/s DELHI DEVELOPMENT AUTHORITY & 
ANR. 
  

UMANG CHOPRA subject to office objection 

 
 

OTHER DETAILS OF ADVOCATES: 
UMANG 
CHOPRA(ADV.UMANGCHOPRA@GMAIL.COM)(7827845949)(PETITIONER) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc3
mailto:dhcanilkumar@gmail.com
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FRESH MATTERS & APPLICATIONS 

61 W.P.(C)-4338/2025 
CM APPL. 20065/2025 
CM APPL. 20066/2025 

MASTER ATHRAVA TRIPATHI & ANR.  
V/s UNION OF INDIA & ORS. 
  

INDRA SEN SINGH  

 OTHER DETAILS OF ADVOCATES: 
INDRA SEN 
SINGH(LAWOFFICEISSINGH@GMAIL.COM)(9650091421)(PETITIONER) 
RUPAL MOHINDER, UNION OF INDIA(RUPALMOHINDER@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

62 W.P.(C)-4348/2025 HERO FINCORP LIMITED  
V/s DELHI DEVELOPMENT AUTHORITY 
& ANR. 
  

SPARSH AGARWAL  

 OTHER DETAILS OF ADVOCATES: 
RAJAT KATYAL & SPARSH 
AGARWAL(LEGAL@KATYALASSOCIATES.COM)(9811250543)(PETITIONER) 
OIB, VIVEK CHAUDHARY, DDA(OIB236@GMAIL.COM, 
VIVEK.CHAUDHARY45@DDA.GOV.IN, 
VCDDA@DDA.ORG.IN)(0)(RESPONDENT) 
DDA(DDACHAMBERHC@DDA.ORG.IN)(0)(RESPONDENT) 

 

 

 

 

NOTE:CM APPL.19931/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-3969/2025  LISTED AT ITEM NO.11 
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   COURT NO. 08  

   HON'BLE MR.JUSTICE SACHIN DATTA 

 

CLICK HERE TO JOIN V.C. 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 

 

 

 

NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  

       

       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 

  

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

35 CM APPL. 19999/2025 
In W.P.(C)-7324/2022 
 
 
 

DR MANISH JAIN  
V/s UNION OF INDIA & ANR. 
  

PAWAN PRAKASH PATHAK  

 OTHER DETAILS OF ADVOCATES: 
PAWAN PRAKASH PATHAK(IQDELHI@GMAIL.COM)(8600545332)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
PAWAN PRAKASH PATHAK(JQDELHI@GMAIL.COM)(8600545332)(PETITIONER) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
K BHARDWAJ(KBHAREDWAJ183@GMAIL.COM)()(RESPONDENT) 
VIDHIK NAYAY PARTNERS(JODELHI@GMAIL.COM)(8600545332)(PETITIONER) 
KAM BHARDWAJ(KBHARDWAJ183@GAMIL.COM)()(RESPONDENT) 
UOI(UOIDHC@GMAIL.COM)()(RESPONDENT) 

 

36 CM APPL. 19993/2025 
In W.P.(C)-2902/2025 

SATYA PRAKASH RAVIDAS  
V/s SDM HQ REGISTRAR OF SOCIETIES & 
ANR. 
  

SATYAPRAKASH RAVIDAS  

 OTHER DETAILS OF ADVOCATES: 
SATYA PRAKASH 
RAVIDAS(SATYALOKSECURELIFE@GMAIL.COM)(9121871580)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, RV 
KENDER(STANDINGCOUNSELGNCTD@GMAIL.COM, 
RVKENDER@VSNL.NET)(9868250806)(RESPONDENT) 
SATYA PRAKASH 
RAVIDASH(SATYALOKSECURELIFE@GMAIL.COM)(9121871580)(PETITIONER) 
SANTOSH KUMAR 
TIRPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

37 W.P.(C)-4304/2025 
CM APPL. 19962/2025 

MOHD MUDASER AHMADI  
V/s THE JOINT SECRETARY (PSP) AND CPO, 
AND ANR 
  

HARINDER KUMAR BAKSHI  

 OTHER DETAILS OF ADVOCATES: 
HARINDER KUMAR 
BAKSHI(HARINDERBAKSHI111@GMAIL.COM)(9811598787)(PETITIONER) 
SVK ZEROX, UNION OF INDIA(SVKZEROX@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

38 W.P.(C)-4305/2025 
CM APPL. 19963/2025 

JAGDISH CHANDER CHUG  
V/s SUB REGISTRAR OFFICE II B 
  

PREM RANJAN KUMAR  

 OTHER DETAILS OF ADVOCATES: 
PREM RANJAN 
KUMAR(ADVPREMRANJAN@GMAIL.COM)(9310143231)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

39 W.P.(C)-4306/2025 
CM APPL. 19964/2025 
CM APPL. 19965/2025 

DR VOLODYMYR ZAITSEV ALIAS VLADIMIR 
ZAITSEV  
V/s UNION OF INDIA & ORS. 
  

AEKTA VATS  

 OTHER DETAILS OF ADVOCATES: 
AEKTA VATS(AEKTAV.26@GMAIL.COM)(7838663680)(PETITIONER) 
UNION OF INDIA, RPO DELHI, PASSPORT INDIA(UOIDHC@GMAIL.COM, 
RPO.DELHI@MEA.GOV.IN, 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6
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PASSPORT.ADMIN@PASSPORTINIA.GOV.IN)(1123384193)(RESPONDENT) 
RP DELHI, FRROLKO, SOPSP(POLICY1.RPODELHI@MEA.GOV.IN, 
FRROLKO@NIC.IN, SOPSP3@MEA.GOV.IN)(0)(RESPONDENT) 

40 W.P.(C)-4314/2025 
CM APPL. 19978/2025 
CM APPL. 19979/2025 

ACROMAX INDUSTRIES PRIVATE LIMITED  
V/s GOVERNMENT E MARKETPLACE. ( GEM) 
& ANR. 
  

GURDEEP SINGH  

 OTHER DETAILS OF ADVOCATES: 
GURDEEP SINGH & 
ASSOCIATES(GURDEEPADV39@GMAIL.COM)(9811285193)(PETITIONER) 
ABHINAV, PARA DIPPORT(ABHINAV@ADAZLAW.COM, 
MMPPT@PARADIPPORT.GOV.IN)(0)(RESPONDENT) 

 

41 W.P.(C)-4315/2025 
CM APPL. 19981/2025 
CM APPL. 19982/2025 

YASHIKA MALIK  
V/s UNION OF INDIA & ORS. 
  

ADITYA CHAUDHARY SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES: 
ADITYA 
CHAUDHARY(ADITYA_CHAUDHARY@HOTMAIL.COM)(1135609974)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT, UNION OF INDIA(DL.HC-ED@GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

42 W.P.(C)-4316/2025 
CM APPL. 19983/2025 
CM APPL. 19984/2025 

DR PRIYA DARSHAN GUPTA  
V/s DELHI MEDICAL COUNCIL AND ANR 
  

ABHAY KUMAR  

 OTHER DETAILS OF ADVOCATES: 
SANDEEP 
KAPOOR(KAPOORSANDEEPADV@GMAIL.COM)(9810123856)(PETITIONER) 
DELHI MEDICAL 
COUNCIL(DELHIMEDICALCOUNCIL@GMAIL.COM)(0)(RESPONDENT) 
DELHI MEDICAL COUNCIL()(9868212700)(RESPONDENT) 

 

43 W.P.(C)-4317/2025 
CM APPL. 19985/2025 

ANSHIKA DABAS (MINOR)  
V/s UNION OF INDIA & ORS. 
  

KUNAL NARWAL  

 OTHER DETAILS OF ADVOCATES: 
JYOTI P. NAMBIAR & KUNAL 
NARWAL(KUNALNARWALADV@GMAIL.COM)(9999397199)(PETITIONER) 
UNION OF INDIA, CK JERATH(UOIDHC@GMAIL.COM, 
JERATH.CK@GMAIL.COM)(1123384193)(RESPONDENT) 

 

44 W.P.(C)-4319/2025 
CM APPL. 19988/2025 
CM APPL. 19989/2025 

JYOTI  
V/s GOVERNMENT OF N.C.T.D. & ORS. 
  

NITISH CHAUDHARY  

 OTHER DETAILS OF ADVOCATES: 
NITISH CHAUDHARY(NITISHCY@GMAIL.COM)(9810575121)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, DIVCOM, 
AMIT(STANDINGCOUNSELGNCTD@GMAIL.COM, DIVCOM@NIC.IN, 
AMITRELIBION@GMAIL.COM)(9868250806)(RESPONDENT) 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

45 W.P.(C)-4065/2025 
CM APPL. 18907/2025 

RISHI SEHDEV   
V/s UNION OF INDIA & ORS. 
  

ASHISH CHAUHAN  

 OTHER DETAILS OF ADVOCATES: 
ASHISH CHAUHAN(ASHISHCHAUHAN@AKASSOCIATES.ORG.IN, 
KUSHAGRABANSAL@AKASSOCIATES.ORG.IN)(9999468603)(PETITIONER) 
DELHI DCIT JUDICIAL HC, UOI(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN, 
UOIDHC@GMAIL.COM, CIS.NDI@USCIS.DHS.GOV)(0)(RESPONDENT) 
.(DELHI.CIT.CO.ADMIN@INCOMTAX.GOV.IN)(0)(RESPONDENT) 

 

46 W.P.(C)-4212/2025 
CM APPL. 19490/2025 

SMT. ANITA & ANR.  
V/s GOVT. OF NCT OF DELHI & ORS. 
  

KUNAL NARWAL  

 OTHER DETAILS OF ADVOCATES: 
AASHISH 
GUMBER(ADV.AASHISHGUMBER@GMAIL.COM)(9953173298)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 

 

47 W.P.(C)-4335/2025 
CM APPL. 20060/2025 

RAJENDER SINGH BISHT AND ORS  
V/s SECRETARY DEPARTMENT OF ANIMAL 
HUSBANDRY AND DAIRYING MINISTRY OF 
AGRICULTURE AND ANR 
  

ASHOK KUMAR MISHRA  
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 OTHER DETAILS OF ADVOCATES: 
ASHOK KUMAR MISHRA, SUDHA 
MISHRA(INTERNATIONALOLIVIALAWFIRM@GMAIL.COM, 
ADVOCATEASHOKMISHRA97@GMAIL.COM)(7777070708)(PETITIONER) 
VIKRAM, AWBI, SECY AHD(ADV.VIKRAM.CHANDRAVANSHI@GMAIL.COM, 
LEGALADVISOR@AWBI.GOV.IN, SECYAHD@NIC.IN)(0)(RESPONDENT) 
UNION OF INDIA, GOGNA(UOIDHC@GMAIL.COM, 
OFFICE@GOGNA.CO.IN)(1123384193)(RESPONDENT) 

 

48 W.P.(C)-4349/2025 
CM APPL. 20083/2025 

AMRITPAL SINGH  
V/s THE COMPETENT AUTHORITY AND 
ADMINISTRATOR UNDER NDPS ACT & ANR. 
  

HARISH CHAND SUBJECT TO OFFICE OBJECTION  

 OTHER DETAILS OF ADVOCATES:  
 

 

 

 

 

 

 

NOTE:CM APPL.20002/2025 SHALL BE TAKEN UP ALONGWITH W.P.(C)-12199/2024  LISTED AT ITEM NO.2 
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                      COURT NO. 31 

     HON'BLE MR.JUSTICE AMIT MAHAJAN 

 

 
 

 

NOTE: CRL.M.B. 752/2025 SHALL BE TAKEN UP ALONGWITH CRL.A.-800/2023 LISTED AT ITEM NO.11 

 

NOTE: CRL.M.A. 10334, 10335/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-1364/2020 LISTED AT ITEM NO.35 
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                      COURT NO. 28    

     HON'BLE MR.JUSTICE AMIT SHARMA  

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

mahendra.kadian@dhc.nic.in  

 

CLICK HERE TO JOIN VC 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc13 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

73 CRL.M.A. 10425/2025 
CRL.M.A. 10426/2025 
In BAIL APPLN.-1881/2023(Disposed off 
case) 

BISWARI MUKHERJEE  
V/s STATE OF NCT OF DELHI 
  

ASHWANI KUMAR UPADHYAY, 
AMJAD KHAN 

SUBJECT TO OFFICE OBJECTION 

 OTHER DETAILS OF ADVOCATES: 
KIRAN 
AHLAWAT(AHLAWATKIRAN@GMAIL.COM)(9990426969)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
AMJAD KHAN 
(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(PUNJABI BAGH-545/2021) 
BAIL APPLN. 3506/2022 FILED BY BISWASRI 
MUKHERJEE (DISPOSED ON : 2023-01-13 ) 
BAIL APPLN. 1592/2023 FILED BY BISWASRI 
MUKHARJEE (DISPOSED ON : 2023-05-12 ) 
 
P.S.-FIR NO. :(PUNJABI BAGH-545/2021) 

74 CRL.M.C.-2321/2025 
CRL.M.A. 10397/2025 
CRL.M.A. 10398/2025 

RITU BEDI & ORS.  
V/s STATE OF NCT OF DELHI AND ANR 
  

VARISHA SHARMA  

 OTHER DETAILS OF ADVOCATES: 
VARISHA SHARMA 
(VARISHASHARMA15@GMAIL.COM)(9910696923)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

 

 

 

 

 

NOTE:CRL.M.A. 10409, 10410/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.-4363/2024 LISTED AT ITEM NO.5 

 

NOTE: CRL.M.A. 10313/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.-4829/2024 LISTED AT ITEM NO.8 
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                      COURT NO. 32 

     HON'BLE MR.JUSTICE GIRISH KATHPALIA  

 

 

 

NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 

     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 

         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 

 

NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  

 

NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  

 

NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  

         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  

 

NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 

         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  

 

NOTE 6:  THE BAIL APPLICATION CASES LISTED IN ADVANCE LIST  SHALL BE TAKEN UP FIRST FOLLOWED BY  

         SUPPLEMENTARY LIST.  

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 

 

CLICK HERE TO JOIN VC  

 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

75 CRL.M.A. 10424/2025 
In BAIL APPLN.-456/2025 

MUMTAZ ANSARI @ SAHIL  
V/s STATE OF NCT OF DELHI 
  

SHUBHAM PRAJAPATI  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(ADARSH 
NAGAR-774/2024) 
W.P.(CRL) 4019/2024 FILED BY ASMIN KHATOON (D. OF 
HEARING : 2025-04-17 ) 
 
P.S.-FIR NO. :(ADARSH NAGAR-774/2024) 

76 CONT.CAS(C)-522/2025 
CM APPL. 19980/2025 

MUZAFFAR AHMED DAR  
V/s DHARMENDER (CHIEF SECY), 
STATE (NCT OF DEELHI) AND ANR 
  

KARTIK PURUSHOTTAMA 
MURUKUTLA 

 

 OTHER DETAILS OF ADVOCATES: 
MP KARTIK(MPKARTIK@GMAIL.COM)(0)(PETITIONER) 
DHC(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(0)(RESPONDENT) 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 

77 CRL.REV.P.-1331/2023 
CRL.M.A. 33851/2023 
CRL.M.A. 37921/2024 
WITH CRL.REV.P. 187/2024 

SUSHILA  
V/s KIRORI MAL & ORS. 
  

MEERA KAURA PATEL  

 OTHER DETAILS OF ADVOCATES: 
MEERA KAURA PATEL 
(MEERAKAURAPATEL@GMAIL.COM)(9910002111)(PETITIONER) 
MEERA KAURA PATEL(MEERAKAURPATEL@GMAIL.COM)(9910002111)(PETITIONER) 

 

78 CRL.REV.P.-187/2024 
CRL.M.A. 37920/2024 

KIRORI MAL  
V/s S 
  

FARAZ MAQBOOL (DHCLSC), MEERA 
KAURA PATEL 

 

 
WITH CRL.REV.P.1331/2023  

OTHER DETAILS OF ADVOCATES: 
ANKUR CHAUDHARY 
(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER) 

 

mailto:manish.prasad@dhc.nic.in
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MEERA KAURA PATEL(MEERAKAURPATEL@GMAIL.COM)(9910002111)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
MEERA KAURA 
PATEL(MEERAKAURAPATEL@GMAIL.COM)(9910002111)(RESPONDENT) 

 

 

 

 

 

 

 

 

NOTE:CRL.M.A. 10414, 10415/2025 SHALL BE TAKEN UP ALONGWITH W.P.(CRL)-3144/2024  LISTED AT ITEM NO.46 

 

NOTE:CRL.M.A. 10321/2025 SHALL BE TAKEN UP ALONGWITH W.P(CRL)-3973/2024 LISTED AT ITEM NO.45 

 

NOTE: CRL.M.A. 10333/2025 SHALL BE TAKEN UP ALONGWITH CRL.REV.P.-306/2022 LISTED AT ITEM NO.26 
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                      COURT NO. 22 

     HON'BLE MR. JUSTICE MANOJ JAIN  

 

 

 

Meeting link 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015  

 

Meeting number 

 

2513 856 5993 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

mjcourtmaster@gmail.com 
 

 

 

 

 

NOTE:CM APPL.19883/2025 SHALL BE TAKEN UP ALONGWITH CONT.CAS(C)-1929/2023  LISTED AT ITEM NO.2 

 

NOTE:CM APPL.19882/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-196/2025  LISTED AT ITEM NO.25 

 

NOTE:CM APPL.20058, 20059/2025 SHALL BE TAKEN UP ALONGWITH CM(M)-2291/2024  LISTED AT ITEM NO.16 
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     COURT NO. 16  

     HON'BLE MR.JUSTICE DHARMESH SHARMA 

 

 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

faisal.zaki@dhc.nic.in  
 

 

CLICK HERE TO JOIN VC: 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc10 

 

MEETING NUMBER:  25127330441 

 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

75 FAO-85/2025 
CM APPL. 19973/2025 
CM APPL. 19974/2025 

NARENDER NATH BRAHMI  
V/s MAMTA 
  

RAM KUMAR  

 OTHER DETAILS OF ADVOCATES:  

76 FAO-86/2025 
CM APPL. 20009/2025 

MANISH SHARMA  
V/s LOVLEENA SHARMA AND ORS 
  

ADITYA KALA  

 OTHER DETAILS OF ADVOCATES: 
ADITYA 
KALA(RAJIVSONIDOLLY@GMAIL.COM)(9911045555)(PETITIONER) 
SC SERVICE(SCSERVICEGNCTD@GMAIL.COM)(0)(RESPONDENT) 
GNCTD(STANDINGCOUNSELGNCTD@GMAIL.COM)(0)(RESPONDENT) 

 

77 FAO-87/2025 
CM APPL. 20049/2025 
CM APPL. 20050/2025 

ANKUR SINGH  
V/s NEERAJ NATH SHARMA 
  

GARGI SHARMA  

 OTHER DETAILS OF ADVOCATES:  

 

 

 

 

 

NOTE:CM APPL.19865, 19866/2025 SHALL BE TAKEN UP ALONGWITH RFA-141/2016  LISTED AT ITEM NO.8 

 

mailto:faisal.zaki@dhc.nic.in
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COURT NO. 29  

HON'BLE MS.JUSTICE SHALINDER KAUR 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

akhil.saxena@dhc.nic.in 

 

CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

49 CRL.M.A. 10412/2025 
In BAIL APPLN.-195/2024 

PREET SINGH  
V/s STATE NCT OF DELHI 
  

GAURAV JAIN, VIRENDERA SINGH, 
VIRENDERA SINGH 

 

 OTHER DETAILS OF ADVOCATES: 
NISHANK TYAGI (NISHANK@ADELLEGAL.IN)(9899950072)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
VIRENDRA SINGH (VIRBHARAT12@GMAIL.COM)(8800545200)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
VIRENDRA SINGH (VIRBHARAT12@GMAIL.COM)(8800545200)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
VIRENDERA SINGH(VIRBHARAT12@GMAIL.COM)(8800545200)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MUNDKA-718/2022) 
BAIL APPLN. 4352/2023 FILED BY NEERAJ (D. OF 
HEARING : 2025-04-30 ) 
W.P.(CRL) 1779/2024 FILED BY ASHWANI 
(DISPOSED ON : 2025-01-15 ) 
CRL.REV.P. 1381/2024 FILED BY VISHAKHA (D. OF 
HEARING : 2025-05-02 ) 
 
P.S.-FIR NO. :(MUNDKA-718/2022) 

50 CRL.M.A. 10103/2025 
In BAIL APPLN.-562/2025 

HANSRAJ  
V/s THE STATE (GOVT OF NCT, DELHI) 
  

ARPIT VERMA  

 OTHER DETAILS OF ADVOCATES: 
SUMESH GOYAL & 
ASSOCIATES(ADV.SUMESHGOYAL@GMAIL.COM)(8585981369)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
R D TYAGI AND 
ASSOCIATES(TYAJJGI.RAHULDEV@GMAIL.COM)(9891882066)(PETITIONER) 

P.S.-FIR NO. :(PRASHANT VIHAR-502/2024) 

 
 

NOTE: CRL.M.A. 10403/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.-4693/2024 LISTED AT ITEM NO.20 

 

NOTE: CRL.M.A. 10308, 10309/2025 SHALL BE TAKEN UP ALONGWITH BAIL APPLN.-1213/2025 LISTED AT ITEM NO.2 

 

mailto:akhil.saxena@dhc.nic.in
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COURT NO. 27   

HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 

 

CLICK HERE TO JOIN VC: 

 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 

 

 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 

cmnegi93@gmail.com  
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

68 CRL.M.A. 10418/2025 
In BAIL APPLN.-312/2025 

GARISH BHATI  
V/s NARCOTICS CONTROL BUREAU 
  

SURAJ PRAKASH SHARMA  

 OTHER DETAILS OF ADVOCATES: 
SURAJ PRAKASH 
SHARMA(SURAJPRAKASHADV1986@GMAIL.COM)(9555767373)(PETITIONER) 
NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT) 
VANDANA YADAV(VANDANA@YADAV.ES)(9555767373)(PETITIONER) 
SURAJ PRAKASH SHARMA ()(9555767373)(PETITIONER) 
NARCOTICS CONTROL BUREAU(LEGDZU-NCB@GOV.IN)(0)(RESPONDENT) 
NCB (LEGDZU-NCB@GOV.IN)(0)(RESPONDENT) 

P.S.-FIR NO. :(N.C.B. R.K.PURAM-VII/47/DZU/2023) 

69 CRL.M.A. 10404/2025 
CRL.M.A. 10405/2025 
In CRL.M.C.-6333/2024 

KAMAL KISHORE  
V/s PRITI ARYA 
  

ANKUR MAHINDRO, RAVI 
CHAWLA, RAVI CHAWLA 

 

 OTHER DETAILS OF ADVOCATES: 
ANKUR MAHINDRO (ANKUR.MAHINDRO@KRED-
JURE.IN)(9891051888)(PETITIONER) 
RAVI CHAWLA (ADVOCATERAVICHAWLA@GMAIL.COM)(0)(RESPONDENT) 
RAVI CHAWLA (OFFICE@RAVICHAWLA.CO.IN)(9810072679)(PETITIONER) 
ANKUR MAHINDRO(ANKUR.MAHINDRO@KRED-JURE.IN)(0)(RESPONDENT) 
ANKUR MAHINDRO(ANKUR.MAHINDRO@KRED-JURE.IN)(0)(PETITIONER) 
RAVI CHAWLA(ADVOCATERAVICHAWLA@GMAIL.COM)(0)(RESPONDENT) 
ANKUR MAHINDRO (ANKUR.MAHINDRO@KRED-JURE.IN)(0)(PETITIONER) 
PRITI ARYA (ADVOCATERAVICHAWLA@GMAIL.COM)(0)(RESPONDENT) 
RAVI 
CHAWLA(ADVOCATERAVICHAWLA@GAMAIL.COM)(9810072679)(PETITIONER) 

 

70 CRL.M.A. 10423/2025 
In CRL.REV.P.-114/2025 

HARINDER DOGRA  
V/s STATE OF (NCT) DELHI & ANR. 
  

MIHILAL CHAUDHARY, BIRENDRA 
KUMAR PANDEY 

 

 OTHER DETAILS OF ADVOCATES: 
BIRENDRA KUMAR 
(ADV.BIRENPANDEY22@GMAIL.COM)(9818403060)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
BIRENDRA KUMAR 
PANDEY(BIRENPANDEY123@GMAIL.COM)(9818403060)(PETITIONER) 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

71 CRL.M.A. 10429/2025 
CRL.M.A. 10430/2025 
In BAIL APPLN.-2432/2024(Disposed 
off case) 

PREETI CHAWLA  
V/s THE STATE NCT OF DELHI 
  

AJAY MEHROTRA, O N SHARMA  

 OTHER DETAILS OF ADVOCATES: 
O.N. SHARMA(ONSADV.ONSADCATE@YAHOO.CO.IN)(9811675584)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CRIME AND RAILWAY-248/2023) 
BAIL APPLN. 3953/2023 FILED BY MANSHER 
(DISPOSED ON : 2024-02-07 ) 
BAIL APPLN. 4366/2023 FILED BY LOKESH 
DHINGRA (DISPOSED ON : 2024-02-07 ) 
BAIL APPLN. 2075/2024 FILED BY MANSHER SINGH 
(DISPOSED ON : 2024-07-10 ) 
BAIL APPLN. 1286/2024 FILED BY SMT PREETI 
(DISPOSED ON : 2024-04-15 ) 
 
P.S.-FIR NO. :(CRIME AND RAILWAY-248/2023) 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04
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72 CRL.M.A. 10431/2025 
CRL.M.A. 10432/2025 
In CRL.REV.P.(MAT.)-177/2024 

MR. LOKESH KUMAR SINGH  
V/s MS. NEETA SINGH & ORS. 
  

VIJAY KINGER, G P SINGH  

 OTHER DETAILS OF ADVOCATES: 
VIJAY KINGER (KINGER.KINGERLAWFIRM@GMAIL.COM)(9711504511)(PETITIONER) 
G.P. SINGH(G.P.SINGH@GMAIL.COM)(9811992006)(PETITIONER) 
KINGER(KINGER.KINGERLAWFIRM@GMAIL.COM)(0)(RESPONDENT) 
G P SINGH(G.P.SINGH@HOTMAIL.COM)(9811992006)(PETITIONER) 

 

 

 

 

 

NOTE: CRL.M.A. 10413/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-8754/2024 LISTED AT ITEM NO.47 

 

NOTE: CRL.M.A. 10342/2025 SHALL BE TAKEN UP ALONGWITH CRL.M.C.-8754/2024 LISTED AT ITEM NO.47 

 

 

 

 

 

HIGH COURT OF DELHI      REGISTRAR(LISTING) 

03.04.2025. 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

    

 



04.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 34 
HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD 

 
TO JOIN VC: 
 https://delhihighcourt.webex.com/meet/dhcecourtvc13  
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
pankaj.shukla@dhc.nic.in 
 

NOTE : CS(OS) 85/2017 SHOWN AT ITEM NO.1 IN THE CAUSE LIST MAY BE TREATED  

 AS DELETED.   

      ***** 
 
  

https://delhihighcourt.webex.com/meet/dhcecourtvc13
mailto:pankaj.shukla@dhc.nic.in


04.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

COURT NO. 46  
HON'BLE MS.JUSTICE JYOTI SINGH  

 
 
NOTE 1: ANY URGENT MENTIONING FOR LISTING THE APPLICATION IN THE MAIN SUIT/PETITION WHICH IS 
PENDING BEFORE THE CONCERNED COURT, THE SAME SHALL BE MENTIONED BEFORE THE BENCH 
CONCERNED.  IN CASE THE APPROPRIATE BENCH IS NOT HOLDING THE COURT, THEN IT SHOULD BE 
MENTIONED BEFORE THE JUDGE-IN-CHARGE (ORIGINAL SIDE). 
 
2. ”SUPPLEMENTARY PASS-OVER SHALL BE TAKEN UP IMMEDIATELY AFTER COMPLETION OF 
SUPPLEMENTARY LIST.”  
 
3. IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE DIRECTED TO FILE THE SAME DURING THE 
COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. ANY 
PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD 
SHALL NEITHER BE FORWARDED TO THE COURT NOR BE ENTERTAINED.  
 
4.   COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN 
THE CHAT BOX ALONGWITH THEIR MOBILE NUMBERS. 
 
FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO  
cmnijeshnair@gmail.com   
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f 

  

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS AND FRESH APPLICATIONS 

58 O.M.P.(I) 
(COMM.)-
116/2025 
I.A. 8847/2025 

CONTAINER 
CORPORATION OF 
INDIA LIMITED   
V/s NATIONAL 
HIGHWAYS LOGISTICS 
MANAGEMENT LTD 
  
 
 
 
 
 
 

RAHUL RAJ MISHRA SUB. TO OFF. OBJ. 

mailto:cmnijeshnair@gmail.com
https://dhcvirtualcourt.webex.com/dhcvirtualcourt/j.php?MTID=md8014d1fa995927d292326703dfba03f


04.04.2025   SUPPLEMENTARY CAUSE LIST (ORIGINAL SIDE) 

FRESH MATTERS & APPLICATIONS 
 

59 I.A. 8857/2025 
In CS(COMM)-
532/2023 

EMAMI LIMITED   
V/s DABUR INDIA 
LIMITED 
  

PRABHU TANDON, 
ROOH-E-HINA DUA 

 

 
NOTE : I.A. 2708/2025 SHALL BE TAKEN UP ALONGWITH OMP(I)(COMM)412/2023 

       SHOWN AT ITEM NO. 2 IN THE ADVANCE CAUSE LIST. 

 
NOTE : E.A.340/2017 & 589/2019 SHALL BE TAKEN UP ALONGWITH EX.P.446/2015 

       SHOWN AT ITEM NO. 27 IN THE ADVANCE CAUSE LIST. 

 
******* 

       Concluded 

                                     BY ORDER 

                REGISTRAR ORIGINAL 

 



04.04.2025 SUPPLEMENTARY LIST 
  

 
 
 

ROOM NO. 121, FIRST FLOOR, BLOCK-A 
BEFORE SH. KANWAL JEET ARORA, REGISTRAR GENERAL 

 
 
AT 11:30 A.M.   
 
https://dhcdja.webex.com/meet/dja.dhc.vc4 
 
 
 
 
 
 

ITEM 

NUMBER 
CASE NUMBER PARTY NAME ADVOCATE NAME 

OTHER 

INFORMATION 

FOR DIRECTION ON OFFICE NOTE 

3 BAIL APPLN.-
4316/2021(Disposed 

off case) 

ASHIT JAIN  
V/s STATE OF NCT OF DELHI 

  

VARUN BHATI, ADITYA VARUN BHAT, 
FARMAN ALI, SOHIL SHARMA 

 

 OTHER DETAILS OF ADVOCATES: 
RAAVI SHARMA(RAAVISHARMAADV@GMAIL.COM)(8802285182)(PETITIONER) 
DELHI 
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ADITYA VARUN BHAT(ADITYA.BHAT@SYMLAW.AC.IN)(8713977007)(PETITIONER) 
FARMAN ALI(11FARMAN11@GMAIL.COM)(9469448888)(RESPONDENT) 
FARMAN ALI(11FARMAN11@GMAIL.COM)(9469448888)(PETITIONER) 
FARMAN ALI(11FARMAN11@GMAIL.COM)(9469448888)(RESPONDENT) 
FARMAN ALI(11FARMAN11@GMAIL.COM)(9469448888)(RESPONDENT) 
SOHIL 
SHARMA(CHAMBERSOFSOHILSHARMA@GMAIL.COM)(7060079384)(PETITIONER) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. 
:(R.K.PURAM-
257/2019) 
BAIL APPLN. 
3008/2019 FILED BY 
SUBHASH JAIN 
(DISPOSED ON : 
2020-02-10 ) 
BAIL APPLN. 
3010/2019 FILED BY 
ANKUSH JAIN 
(DISPOSED ON : 
2020-02-10 ) 
 
P.S.-FIR NO. 
:(R.K.PURAM-
257/2019) 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://dhcdja.webex.com/meet/dja.dhc.vc4


04.04.2025 SUPPLEMENTARY LIST 
  

ROOM NO. 104, FIRST FLOOR, BLOCK-A 
BEFORE MS. PANNA DUTTA, REGISTRAR 

(PHYSICAL HEARING COURT) 
AT 11:00 A.M.  
 
https://jrdhc.webex.com/meet/jrdhc11    
 
PLEASE PROVIDE YOUR APPEARANCE IN CHAT BOX WITH ITEM NO.  
ALL COUNSEL/PARTIES, OTHER THAN THOSE WHOSE CASE IS BEING HEARD ARE REQUESTED TO KEEP THEIR 
MIC MUTE AND WEBCAM IN OFF MODE. 
[NOTE:IN CASE ANY ASSISTANCE IS REQUIRED, PLEASE CONTACT, MR. VIJENDER KUMAR (PH:-9871782471) 
READER TO MS. PANNA DUTTA, REGISTRAR]  
 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 

15 CM APPL. 20040/2025 

CM APPL. 20041/2025 

In LA.APP.-68/2014 

DR N L VAISH 
AND ANR  

V/s UNION OF 
INDIA & ORS 

  

K SUNIL, KUMAR SUNIL, 
RAJESH YADAV AND 
DHANANJAY MEHLAWAT 

 

 OTHER DETAILS OF ADVOCATES: 
K. SUNIL 
(KSUNIL1963@GMAIL.COM)(9810078793)(PETI
TIONER) 
UNION OF 
INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM, 
PATHAKSANJAYKUMAR@GMAIL.COM)(0)(RESPO
NDENT) 
UNION OF 
INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

 

 

 

 

 

 

 

 

 

 

 

https://jrdhc.webex.com/meet/jrdhc11


04.04.2025 SUPPLEMENTARY LIST 
  

 
   J.R. COURT NO. 5, NEW COURTS BLOCK, GROUND FLOOR 
  BEFORE MS. BHAWANI SHARMA,(DHJS),JOINT REGISTRAR (JUDICIAL) 

HYBRID MODE 
      
AT 11:00 A.M.  

https://jrdhc.webex.com/meet/jrdhc5  
 
 

ITEM 

NUMBER 
CASE NUMBER PARTY NAME ADVOCATE NAME 

OTHER 

INFORMATION 

FRESH MATTERS & APPLICATIONS 

57 CRL.M.A. 
10420/2025 

CRL.M.A. 
10421/2025 

CRL.M.A. 

10422/2025 

In CRL.M.C.-

1132/2025 

SAVAN  
V/s STATE OF NCT DELHI AND ANOTHER 

  

ABHISHEK SAXENA  

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK 
SAXENA(ADVABHISHEKSAXENA95@GMAIL.COM)(9650438146)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ABHISHEK 
SAXENA(ADVABHISHEKSAXENA95@GMAIL.COM)(9650438146)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. 
:(NARELA-768/2024) 

FOR DIRECTION ON OFFICE NOTE 

58 BAIL APPLN.-

3893/2024(Disposed 
off case) 

ANAND SARAF  

V/s STATE NCT OF DELHI AND ANR 

  

AMJAD KHAN  

 OTHER DETAILS OF ADVOCATES: 
SUMIT KUMAR(CORPORATELAWYER.DHC@GMAIL.COM)(8920952108)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(KIRTI 
NAGAR-36/2018) 
BAIL APPLN. 
2440/2018 FILED BY 
ANAND SARAF 
(DISPOSED ON : 
2019-01-15 ) 
CRL.REV.P. 
853/2019 FILED BY 
ANAND SARAF 
(DISPOSED ON : 
2019-09-20 ) 
BAIL APPLN. 
2047/2024 FILED BY 
ANAND SARAF 
(DISPOSED ON : 
2024-07-02 ) 
BAIL APPLN. 
3471/2024 FILED BY 
ANAND SARAF 
(DISPOSED ON : 
2024-12-09 ) 
 
P.S.-FIR NO. :(KIRTI 
NAGAR-36/2018) 

https://jrdhc.webex.com/meet/jrdhc5


04.04.2025 SUPPLEMENTARY LIST 
  

CASES LISTED BEFORE REGISTRARS 

59 CRL.M.A. 7488/2025 

In BAIL APPLN.-

1063/2024(Disposed 
off case) 

SAMEER MAHANDRU  

V/s DIRECTORATE OF ENFORCEMENT 

  

DHRUV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
DHRUV GUPTA (OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT (DL.HC-ED@GOV.IN)()(RESPONDENT) 
DHRUV GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DHRUV GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DHRUV GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
DIRECTORATE OF ENFORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 
DHURV (OFFICE.DHRUVGUPTA@GMAIL.COM)(0)(PETITIONER) 
DHRUV (OFFICE.DHRUVGUPTA@GMAIL.COM)(0)(RESPONDENT) 
DHRUV GUPTA(OFFICE.DHRUVGUPTA@GMAIL.COM)(9711240355)(PETITIONER) 
DIRECTORATE OF ENDORCEMENT(DL.HC-ED@GOV.IN)(0)(RESPONDENT) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. 
:(DIRECTORATE OF 
ENFORCEMENT-
ECIR 14/2022) 
BAIL APPLN. 
443/2023 FILED BY 
AMIT ARORA 
(DISPOSED ON : 
2023-03-06 ) 
W.P.(CRL) 666/2023 
FILED BY P SARATH 
CHANDRA REDDY 
(DISPOSED ON : 
2023-07-05 ) 
BAIL APPLN. 
906/2023 FILED BY 
ABHISHEK 
BOINPALLY 
(DISPOSED ON : 
2023-07-03 ) 
W.P.(CRL) 705/2023 
FILED BY ABHISHEK 
BOINPALLY 
(DISPOSED ON : 
2023-07-03 ) 
BAIL APPLN. 
1177/2023 FILED BY 
AMIT ARORA 
(DISPOSED ON : 
2023-04-12 ) 
BAIL APPLN. 
1178/2023 FILED BY 
VIJAY NAIR 
(DISPOSED ON : 
2023-07-03 ) 
BAIL APPLN. 
1266/2023 FILED BY 
P. SARATH 
CHANDRA REDDY 
(DISPOSED ON : 
2023-05-08 ) 
CRL.M.C. 1070/2023 
FILED BY 
DIRECTORATE OF 
ENFORCEMENT 
(DISPOSED ON : 
2024-07-31 ) 
BAIL APPLN. 
1343/2023 FILED BY 
SAMEER MAHANDRU 
(DISPOSED ON : 
2023-10-19 ) 
BAIL APPLN. 
562/2023 FILED BY 
BENOY BABU 
(DISPOSED ON : 
2023-07-03 ) 
CRL.M.C. 1419/2023 
FILED BY 
DIRECTORATE OF 
ENFORCEMENT 
(DISPOSED ON : 
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2023-12-04 ) 
BAIL APPLN. 
1478/2023 FILED BY 
MANISH SISODIA 
(DISPOSED ON : 
2023-07-03 ) 
BAIL APPLN. 
2093/2023 FILED BY 
MR. AMANDEEP 
SINGH DHALL 
(DISPOSED ON : 
2024-04-08 ) 
BAIL APPLN. 
2600/2023 FILED BY 
VIJAY NAIR 
(DISPOSED ON : 
2024-10-03 ) 
BAIL APPLN. 
3029/2023 FILED BY 
BENOY BABU 
(DISPOSED ON : 
2023-09-06 ) 
BAIL APPLN. 
2727/2023 FILED BY 
AMIT ARORA 
(DISPOSED ON : 
2024-09-17 ) 
BAIL APPLN. 
1569/2023 FILED BY 
RAGHAV MAGUNTA 
(DISPOSED ON : 
2023-05-29 ) 
CRL.M.C. 3343/2023 
FILED BY 
DIRECTORATE OF 
ENFORCEMENT 
(DISPOSED ON : 
2024-12-18 ) 
CRL.M.C. 3342/2023 
FILED BY 
DIRECTORATE OF 
ENFORCEMENT 
(DISPOSED ON : 
2024-12-18 ) 
BAIL APPLN. 
2005/2023 FILED BY 
RAGAHAV MAGUNTA 
(DISPOSED ON : 
2023-08-10 ) 
BAIL APPLN. 
3322/2023 FILED BY 
ARUN 
RAMCHANDRAN 
PILLAI (DISPOSED 
ON : 2024-09-11 ) 
W.P.(CRL) 
3134/2023 FILED BY 
ARUN 
RAMCHANDRAN 
PILLAI (DISPOSED 
ON : 2025-01-08 ) 
W.P.(CRL) 
3035/2023 FILED BY 
SANJAY SINGH 
(DISPOSED ON : 
2023-10-20 ) 
BAIL APPLN. 
621/2024 FILED BY 
SAMEER MAHANDRU 
(DISPOSED ON : 
2024-03-07 ) 
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BAIL APPLN. 
76/2024 FILED BY 
SANJAY SINGH 
(DISPOSED ON : 
2024-02-07 ) 
W.P.(CRL) 985/2024 
FILED BY ARVIND 
KEJRIWAL 
(DISPOSED ON : 
2024-04-09 ) 
BAIL APPLN. 
1675/2024 FILED BY 
SMT. KALVAKUNTLA 
KAVITHA 
(DISPOSED ON : 
2024-07-01 ) 
BAIL APPLN. 
2095/2024 FILED BY 
CHANPREET SINGH 
RAYAT (DISPOSED 
ON : 2024-09-09 ) 
BAIL APPLN. 
1233/2024 FILED BY 
AMANDEEP SINGH 
DHALL (DISPOSED 
ON : 2024-05-20 ) 
CRL.M.C. 4858/2024 
FILED BY 
DIRECTORATE OF 
ENFOCEMENT (D. 
OF HEARING : 2025-
05-05 ) 
BAIL APPLN. 
1557/2024 FILED BY 
MANISH SISODIA 
(DISPOSED ON : 
2024-05-21 ) 
CRL.M.C. 5116/2024 
FILED BY ARVIND 
KEJRIWAL 
(DISPOSED ON : 
2024-07-18 ) 
BAIL APPLN. 
2761/2024 FILED BY 
AMANDEEP SINGH 
DHALL (DISPOSED 
ON : 2024-09-17 ) 
CRL.M.C. 7057/2024 
FILED BY BENOY 
BABU (D. OF 
HEARING : 2025-04-
16 ) 
CRL.M.C. 7828/2024 
FILED BY PERNOD 
RICARD INDIA PVT. 
LTD. (D. OF 
HEARING : 2025-04-
16 ) 
CRL.M.C. 9105/2024 
FILED BY ARVIND 
KEJRIWAL (D. OF 
HEARING : 2025-05-
05 ) 
CRL.M.C. 9420/2024 
FILED BY MANISH 
SISODIA (D. OF 
HEARING : 2025-05-
05 ) 
CRL.M.C. 9490/2024 
FILED BY 
DIRECTORATE OF 
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ENFOCEMENT (D. 
OF HEARING : 2025-
05-05 ) 
W.P.(CRL) 496/2025 
FILED BY BRINDCO 
SALES PRIVATE 
LIMITED (DISPOSED 
ON : 2025-02-20 ) 
 
P.S.-FIR NO. 
:(DIRECTORATE OF 
ENFORCEMENT-
ECIR 14/2022) 

60 CRL.M.A. 
10213/2025 

In CRL.A.-533/2020 

DILIP RAY  
V/s CENTRAL BUREAU OF INVESTIGATION 

  

AKASH CHATTERJEE, 
HIMANSHU BAJAJ, 
AGARWAL LAW 
ASSOCIATES, HIMANSHU 
BAJAJ 

 

 OTHER DETAILS OF ADVOCATES: 
HIMANSHU BAJAJ(HBAJAJ99@GMAIL.COM)(9810424400)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)(0)(RESPONDENT) 
()()(PETITIONER) 
HIMANSHU BAJAJ(HBAJAJ99@GMAIL.COM)(9810424400)(PETITIONER) 

OTHER CASE FILED 
AGAINST SAME P.S.-
FIR NO. :(CBI-221-
2014-E-0002) 
CRL.A. 591/2020 
FILED BY CASTRON 
TECHNOLOGIES LTD 
(D. OF HEARING : 
2021-10-08 ) 
CRL.A. 637/2020 
FILED BY M/S. 
CASTRON MINING 
LIMITED (D. OF 
HEARING : 2021-10-
08 ) 
CRL.A. 590/2020 
FILED BY 
MAHERNDRA 
KUMAR AGARWALLA 
(D. OF HEARING : 
2021-04-05 ) 
CRL.A. 585/2020 
FILED BY NITYA 
NAND GAUTAM (D. 
OF HEARING : 2023-
01-24 ) 
CRL.A. 292/2021 
FILED BY CENTRAL 
BUREAU OF 
INVESTIGATION (D. 
OF HEARING : 2022-
05-23 ) 
 
P.S.-FIR NO. :(CBI-
221-2014-E-0002) 

61 W.P.(C)-16610/2024 

CM APPL. 

15887/2025 

WITH W.P.(C) 

950/2025 

W.P.(C) 1875/2025 

ANIL BHALLA  
V/s DIRECTORATE OF ENFORCEMENT & ANR. 

  

GAUTAM KHAZANCHI  

 OTHER DETAILS OF ADVOCATES: 
GAUTAM KHAZANCHI (GAUTAM@GACHAMBERS.COM)(9891201050)(PETITIONER) 
DIRECTORATE OF ENFORCEMENT, BOI MHA(DL.HC-ED@GOV.IN, SUPPORT-
BOI@MHA.GOV.IN)(0)(RESPONDENT) 
GAUTAM KHAZANCHI(GAUTAM@GACHAMBERS.COM)(9891201050)(PETITIONER) 
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R-111, GROUND FLOOR LC -II, 
SHRI SUMEET ANAND, Joint Registrar (Judicial) 

 

AT 11:00 A.M.  
 
 
 
https://jrdhc.webex.com/meet/jrdhc10 
 
 
 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME 
OTHER 
INFORMATION 

FOR DIRECTION ON OFFICE NOTE 

35 BAIL APPLN.-

1157/2025(Disposed 

off case) 

MARIYAM @ SALMA  

V/s STATE OF NCT DELHI 

  

RAJESH PRASAD PANDEY  

 OTHER DETAILS OF ADVOCATES: 
RAJESH PANDEY(RAJESH.JASCH@GMAIL.COM)(9810131288)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

P.S.-FIR NO. 
:(HAZARAT 
NIZAMMUDDIN-
284/2024) 

 
 
 

************************* 
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